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INTRODUCTION 
I, the Chairman, Estmlates Committee, having been authorised 

by the Commsittee to submit the Report on their behalf, present this 
Forty-Second Report on the Ministry of Food, Agriculture, Com-
munity Development and Cooperation (Department of Agriculture) 
-Indo-Norwegian Project, Ernakulam.. 

2. The Committee took evidence of the representatives of the 
Ministry of Food, Agriculture, Community Development and Co-
operation (Department of Agriculture) and the Indo-Norwegian 
Project, Ernakulam on the 25th November, 1967. The Committee 
wish to express their thanks to the Secretary, Joint Secretary, Joint 
Commissioner (Fisheries) and other Oftlcers of the Ministry of Food, 
Agriculture, Community Development and Cooperation (Depart-
ment of Agriculture) and Director, Indo-Norwegian Project, Ema-
kulam. for placing before them the material and information they 
wanted. in connection with the examination of the estimates. 

3. They also wish to express their thanks to Shri Kurwath Damo-
duan, Vice-Chainnan of the Marine Products Export Promotion 
Council, Emaku1am; Shri R. Madhavan Nayar, Ex-President, Sea-
food Canners' and Freezers' Association of India, Cocbin, and Dr. 
N. K. Panikkar, Director, National Institute of Oceanography, Coun-
cil of Scientific and Industrial Research, New Delhi for giving 
evidence and making valuable suggestions to the Committee. 

4. The Committee also wish to thank Shri T. Muthu-Kannappan, 
Member, Central Board of Fisheries; Dr. S. B. Setna, Managing 
Dirtctor, New India Fisheries Ltd., Bombay and Kerala Fisheries 
Corporation Ltd., Emakulam for furnishing Memoranda to the Com-
mittee. 

6. The Report was considered and adopted by the Committee on 
the 29th March, 1968. 

6. A statement showing the analysis of recommendations con-
tained in the Report is also appended to the Report (Appendix In). 

NEW Dam; 
April 4, 1968. 
ChaitT4 15, 1890 (Sak4). 

(v) 

P. VENKATASUBBAlAH, 
C'ha.inn4n, 

Eltim4tes Committee,' 



CHAPTER I 

INTRODUCTORY 

A. Genesis and Objectives 

1.1. In a tripartite Agreement signed between the Government 
--of Indi:a, Government of Norway and the United. Nations on the 
17th October, 1952, it was agreed that the Government of Norway 
would assist the Government of India in carrying out a programmp. 
of fisheries development projects. Under the First Supplementary 
Agreement between the United Nations, the Government of India 
and the Government of Norway signed in New Delhi on 24th Janu-
ary, 1953, the Indo-Norwegian Project was first started in India at 
Neendakara near Quilon in Kerala State !n 1953. 

1.2. The objectives of the Indo-Norwegian Project, as laid down 
in the First Supplement to the Main Agreement, have been stated 
to be as follows: 

(8) an increase in the return of fishermen's activity, 
(b) an efficient distribution of fresh ftsh and improvement of 

fish products, 

(c) an improvement of the health and sanitary conditions of 
the fishing population, and 

(d) in general, a higher standard of living for the eommttnity 
in the project area. 

-To achieve the above purposes it was proposed to start intensive 
work in the State of Travaneore-Cochin in a limited area to expand 
it gradually. To begin with, two fisbing communities on both sides 
of the Neendakara bridge were selected. The Project activities at 
Neendakara were handed over to Kerala Government from April, 
1953. 

1.3. The Second Supplementary Agreement signed on 21st April, 
1956, called for the expansion of the purposes of the Project men-
tioned in the First Supplementary Agreement; to provide certain 
facl1ities for the District Hospital, Quilon; to make a start with the 

.development of a new ftshing centre in Cochin, and to improve the 
water supply to areas adjoining the Project~ It was also dedded 
to establish a new fishing centre at Cochin with a view to train 
ikhermen in thehand]ing and operation of mechanised ftshiDl 
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trawlers and to study the economic feasibility of sluimp and fish 
trawUng. 

1.4. The objectives of the Third .Supplementary Agreement, 
aiilled on the 27th November, 1961 were to modify and expand the 
projects mentioned in the First and Second Supplementary Agree-
ments and to extend the joint Indo-Norwegian enterprise with a 
view to including also States other than K.erala in the scheme for 
the development of Indian Fisheries in Madras and Mysore. It was 
also decided that the control of the Project should be transferred \0 
the Govermnent of India. The headquarters of the Project was to 
be moved from Neendakara (Quilon) to Cochin. 

In order to achieve the above objectives, the Project undertook 
several schemes .. approved by the Standjng Committee of the-
Project. 

1.5. The Fourth Agreement was signed in March, 1967. It 
envisages the followlng ptUlr&mme of acUvitlea for the Indo-
Norwegian Projeet:-

(8) Completion of the schemes initiated under the Third Sup.. 
plement.ry Agz8elAerlt. 

(b) Oftshore and Deep Sea exploratory fishing. 
.. 

(c) Practical training and demonstration of modem techno-
1011 ashore and· at aea. 

(d) Procurenumt of equlpnent for vessels and shore instal. 
latiODa. 

1.6. 'nle Agreement is effective from the 1st of April 1967 and 
will remain 10 until the 31st March, 19'12. 

1.'1. It has been atatecl, that the developa,ent of fisheries in India' 
011 modem liD.., with Norway providing material, equipment ·and' 
expert )mowledge and India providing loea! goods and administra-
tive set up is the salient feature of all the agreements. In the ftrst 
agaoeement an area around Neendakara was selected for intensive 
development with considerable leaning towards community cleve-
lopnent aetlvittes among the local f!shermen. The aid provided by 
Nor.IY was N.Kr. 1,00,OG,OOO. ID the seeond supplemental agree-
Dlat, the aecent was on provision of mechanised boats, training, 
construction of iceapJaJlt and inerease in the health and sanitation 
faeWtieI provided in the ftrst agreement. The Norwegian aid pro-
vJded UDder the seeond supplemental agreement was N.Kr. 
t.SO,oo,ooo. U~ the third agreement the activities were expmded 
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to the adjacent States. Experimental and exploratory fishing was 
intensified with the acquisition of a new research vessel. A 
fishing harbour and slipway were to be constructed. at Cannanore 
and Cochin respectively. An ice-cum-freezing plant for preserva-
tion of fish was also to be constructed. Similar activities were taken 
up and boat-building yards were to be constructed at Karwar. 
Cannanore and Mandapam. The Norwegian aid agreed to under the 
third supplemental agreement was N.Kr. 2,50,00,000. The latest, i.e. 
the new agreement signed in 1967 envisages an aid of N.K.r .. 
4,00,00,000, part of which is free gift and part credit. 

1.8. The Committee have further been informed that the most· 
important achievement of the Project is the catalytic effect it has" 
had on the development of the marine fisheries along the south-
west coast of India. 

1.9. The Committee have been informed during evidence that. 
"The specific objective (of the Indo-Norwegian Project) was to 
improve the standard of living of the fishermen in the areas in 
which the project was undertaken. This was proposed to be done 
in several ways. One was by introducing mechanisation. The 
second was by improving indigenous methods of fishing. The third 
was by improving the arrangements for preservation and distribu-
tion. Then in the earlier stages of the project, there was a rcheme 
directed towards improving the health standards of the fish'ermen." 
Asked whether any amount has been set apart exclusively for the 
social betterment of the fisherlnen, the representative of the Mims-
try has stated during evidence that, "In the main and supplement-
ary agreements-the first few agreements which took the Project 
upto 1963-there was a specific provision for health mea&~res. In 
subsequent agreements, there has not been any specific provisioll 
for health." It has also been stated during evidence that nr) specific 
amounts have been set apart for improvement of the housing condi-
tions, d.rinking water, education, transport for the fishermen, etc. 
Asked whether there have been any plans fdom Government side, 
the representative of the Ministry has stated that, leThere were some 
plans, not at all to the extent to which we would like to provide' 
such facilities. But there were some schemes in the State Plans. 
Apart from that, we have not thought of '.ug this Project for the" 
!Ipeci1ic purpose of economic betterment of the flsherDlen." 

1.10. It bas further been stated in a written note that "During 
1963, when the Project's administration was taken over by the Gov ... · 
ertnnent of Indja,~~aU tile health activities. ineluding the water supply 
schemes were formeJ Into an 'Indo-Norwegian Health Project" under 
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.8 new Agreement between the Governments of India and Norway. 
-This project is being administered by the Government of Keral:l." 

1.11. The Committee Dote the objectives laid down in the various 
Agreements lilaeel' "y the United Nations, Goven'ment of India 

;and Govenu:nent of Norway for the development of India's &.sheri •• 

1.U. The Committee appreciate the pioaeeriDg work and efforts 
made by the Indo-Norwegian Project in India by providing mat. 
ria1, equipmeat and expert bowledp for iDteasive developnleDt of 
tlsheries, facilities for training and experimental aDd exploratory 
ftsbl ... etc. The Committee acree that the most important achieve-
meat of tbe Project is tbe cataiytie etlect it has had on the develop .. 
meat of the marine fisheries alone tbe South-West eoast of India. 
~ .... .. 

1.13. SIDee two of the objectives of the Project were (i) an im· 
provement in the health and sanitary eonditioas of the fishermen aDd 
(Ii) in leIleral, a higher standard of living for the eommURity in the 
projeet area, the Committee eoDSider, it would have been desirable 
to let apart spedfte SlIms for improvemeat of housing cODditJoDs, 
·drinkl ... water, edueation, traDsport de. of the ftshelmen of the 
area 10 •• to -iDe .bout an improvemeat in their ~ial aad eeODO-
IDle ~tiOD. 

U6. 'ftte Committee also sunest that • detailed study may be 
UDdettakell by the Ministry with • view to see to what exteDt the 
·objeetlves laid doWD ill various Apeemeats have been achieved 8J'd 
the impad of the WOrklD, of the Indo-Norwegian Project on the 
developlilellt of ladla'. Isheri .. 

B. Orpnintiaal Set-up 

Standing Committee 

1.15. It has been stated that a Standing Co~mittee consisting of 
representatives of the Norwegian Agency for International Develop-
ment, Ministry of Food and Agriculture, Project Management, and 
the ~vernments of three participating States (Kerala, Mysore and 
Madras) takes major decisions regarding the implementation of the 
Project schemel to aehieve the broad objectives laid down in the 
Agreement between the Govemments of India and Norway_ An 
Executive Board has been constitute<4 ,\\·ith Joint Secretary, Mlnt. 
try of Food, Agriculture, Community Development and Cooperation 
(Departulent of Agriculture), Projeet Dlreetor and the Direetor as 

4DA!IDbers whose responstbUtty is to devise way. amcI meaDS for the 
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speedy implementation of the declslons taken by the Standing Com-
mittee and other matters relating to the implementation of project 
schemes. ,,~: 

1.16. The composition of the Standing Committee has been stated 
to be as follows:-

CHAmMAN: · Joint Secretary to the Government of India, Mini-
stry of Food, Agriculture, Community Develop-
ment and Cooporation, Department of Agricul-
ture, New Delhi (At present Shri Godwin Rose, 
Joint Secretary). 

MEMBER One reptesentative of the Ministry of Finance of 
the Government of India, F .anancial Adviser, 
Ministry of Food, Agriculture, Community Deve-
lopment and Cooperation. 

MEMBER~ 

MEMBER 

MEMBER 

MEMBER 

MEMBER 

MEMBER 

MEMBER 

MEMBER 

OBSERVER 

• Joint Commissioner, Ministry of Food, Agriculture, 
Community Development and Cooperation, New 
Delhi. 

. One representative of the Madras State Government. 

. One representative of the Mysore State Government. 

. One representative of the Kerala State Government. 

. Director, Indo-Norwegian Project. 

I Norwegian Project Director. 

. One representative of the Norwegian Embassy in India. 

. Two representatives of Norwegian Agency for Inter-
national Development. f .. r';' •. - ~ .... 

.. One representative of the United Nations. 

1.11. This Committee has been set up without speclfytng any 
period and it has to be continued so long as the project is in exis-
tence. 

1.18. The functions of the Standing CommIttee have been stated 
to be as follows:-

(a) advise on policy matters; 

(b) recoDimend anDual plans of operation with annual bud-
gets; 
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(c) approve annual reports; and 

(d) submit its recommendations to Ministry and to NOBAD. 

1.19. It has further been stated in a written note submitted to the 
Committee that the Standing Committee held six meetings during 
the last three years and made 95 recommendations of which 92 were 
accepted by the Government of India. Of these ~ recommendations, 
86 have either been implemented or are in the process of implemen-
tation. The position about the remaining 6. recommendations is as 
follows:-

(I), The training programme approved by the Committee at 
its 23rd Meeting could not be implemented as there was 
not suftlcient time. This programme is to be implement-
ed under the new Agreement. 

(2) Standing Committee decided to acquire additional piece of 
land. at ita 23rd Meeting for its expanding activities. The 
same is already allotted to Income Tax Department who 
refused to exebenge it with some other alternate land. 

(3) ~ decision of the Standing Committee regarding supply 
of Hydrolysed protein plant to Mandapam has not yet 
been implemented. 

(4) '!be implementation of decision regarding disposal of certain 
small boats taken by the Standing Committee at its 24th 
meeting has been postponed.. 

(5) The decision of the Committee to take over the Slipwayat 
Mandapam owned tby Railways and now transferred to 
Shipping Corporation of India has not yet been. imple-
mented. The matter is 1me1er COlresponcienee with Gov-
ernment of Madras etc. 

(8) The proposal for giving incentive to the crew of the ftsbing 
vessel recommended by Standing Committee at its 25th 
meeting is under examination. 

AdmitairtmtioR of the Pro;ect 
1.20. It has been stated that the Project is administered by the 

Ministry of Food. Agriculture, Community Development and Coope 
ration (Department of Agrieulture). 'Ihe Director, Indo-Norwegian 
Proj1!Ct (Indian) is responsible for the adminjstratiOD of the Project 
in consultation with the Project Director (Norwegian) who heads a 
team of Norwegian experts at present munberlng 38 in difteJerat fields 
such as ftsheries, engineering, boat building, etc. The Project Direc-
tor and tbe Norwegian experts are responsible for all technical &~ 
regarding the implementation of the Project schemes. 
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l~J. Elucidating further, it has been stated that: 
-,' 'nle Indian Director is responsible for-

(i) administrative matters perta'jnjng to the Project; 

(ii) the utilisation of Indian funds within the approved an-
nual budgets; and 

(iii) the supervision and administration of Indian personnel 
in non-technical matters. 

The Norwegian Director is responsible for-

(1) the technical direction and supervision of instructional, 
operational and advisory functions; 

(ii) the utilisation of Norwegian funds within the approved 
annual budgets; and 

(~) the supervision and adminstration of Norwegian person-
nel in non-technical matters. 

1.22. So far as administration of the Project is concerned, a lead-
ing Fisheries Organisation in a Memorandum submitted to the Com-
mittee has stated as follows:-

"Another defect in the administration was the frequent change 
in the Norwegian leadership of the Project. During the 
past 14 years of the Project's life there had been 10 
Norwegian Directbrs in charge of it. This had brought 
about a discontinuity in operation and ideologies as each 
Director tried to put into effect his ideas or activities in 
which he was an expert. This has considerably etfected 
the progress and effiCiency of the Project and this was 
a point which had been brought to the notice of the autho-
rities both in Norwegian Newspapers as well as by 
Indian agencies. Only 2 Norwegian Directors had ever 
remained in this country for a 2 year period. If the work 
in the Project is to be efficient and of a continuous nature 
the Norwegian Director should remain in charge of the 
Project at least for a minimum continuous period of 
three years .............. · · Added to this, too frequent 
a change in the personnel as in the case of the Norwegian 
Director had brought about a .di9CO!1tfnuity in the pro-
gramme of work.·f ; 

1..23. It has been stated that 3 Jl¥liD considerations which should 
guide the appointment of technical experts in the Project for a better 
and efticient working should be:-

(i) As far as possible only higher level Technical Experts 
should be appointed in the Project from Norway. 
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(U) Technical experts on subjects for which Indian Experts 8l'e' 
available in plenty should not be accepted from Norway. 

(iii) Tb.e experts coming to 1he country should stay here for a 
minimum period of 3 years if they are to do any effective-
work. 

1.24. Another leading expert on Fisheries in his Memorandum 
aubmitted to the Committee has' stated as follows:-

"The Indo-Norwegian Project has made good progress but the-
returns have not been commensurate with the invest-
ment. One of the reasons is that differences of opinion 
between the Centre and States in matters pertaining to 
the project have often resulted in vacillation and the 
absence of a forthright policy_ The project is looked 
upon as an aid giver from which each State is keen to 
extract the maximum. This has resulted in an unhealthy 
tendency to spread too thinly. The Standing Commit-
tee for the project was well conceived but in effect it 
has again become an Advisory Body of the Ministry 
rather than an Executive Committee for which it was 
intended. The time has come when the Standing Com-
mittee should have an independent Chairman and not a 
Ministry ofBcial." 

1.25. When the points referred to above were raised during evid-
encet the representative of the Ministry has stated, "As far as we 
are aware. there has not been any major difference of opinion between 
States and the Centre." As regards the appointment of an indepen-
dent Chainnan of the Standing Committee, the representative of the 
ltfiDistry has stated : "Even if you interpose a Chairman or somebody, 
he has to come to the Standing Committee. It only adds one level to 
the whole thing. It does not help because details are to be decided 
from tim~ to time on the basil of how things progress and StandiDg 
CommJttee is really the effective body;' 

1.26. So far 88 frequent changes in the Norwegian personnel is 
concerned. it bas bem atated in a written note submitted by the 
Ministry to the CommJttee that 11 pel80DS have worked as Directors 
on the Norwegian s1d.e. The details of the tenure of their appoint-
ment as also of other categories of Norwegian staff appointed 80 tar 
may be seen at Appendix I. In this t.'ODDeCtion, the Conl1.dttee have 
beefttaformed during evidence that, -We realise that it is necessary 
to have eontinuity. In our discussions with the Norwegians, we have 
be .... 'ggesttn, 1bat the expeIts should stay on for a longer period 
rather than for a short period. We have bel!!1 able to pel Sllade them 
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;tD some cases to keep them for a longer period." It has also been' 
sta12d that the final authority for appointment of Indian personnel 
is the Ministry of Food and Agriculture. Regarding the Norwegian 
PersOnnel, though the appointing authority is the Norwegian Agency 
for International Development, the selection of every Norwegian per-
sonnel has to be approved by the Ministry. 

1.27. So far as powers .of the Norwegian Director are concerll.ed, 
the Commi~ have been infonned during evidence that they are 
very specifically prescribed. The Norwegian Director exercises only 
technical control on the work. The representative of the Ministry 
has further stated during evidence that. "We have had cases where 
the Indian Director and the Norwegian Director have not seen eye 
to eye on several matters. But, iby and large, we have seen that 
the Indian Director and the Norwegian Director have been able to 
work in close cooperation." 

1.28. So far as the association of Indian technical personnel with 
Norwegian experts is concerned. it has been stated in a written Dote' 
submitted to the COlllJDittee that posts have been S811ctioned as 
counterparts for the follOwing Norwegian experts:-

Norwegian Experts Indian counterparts' -... " 
-----------------, 

Fisheries Leader 

Fleet Manager 

Processing Technologist 

Chief Engineer 
(Slipway & Workshop) 

Skippers .• 

Engineers on board Vessels 

• 

• 

• 

• 

• • Mechanical Engineer 
Gear Technician • • 
Sand Pump-cum-Crane Operator 
Refrigeration Engineer • • 

• 

• 

· Assistant Director' 

· Fishery Officer . ..... ,.. .. 

· Processing Technologist' 

Mechanical Marine Engineer. 

. Skippers 

Engineers 

. Mechanic 
• Gear Technician 
• Operator. 
· Refrigeration Engineer . 

It is prog.r&mmed that the operation of the fishing ve ... 1s will be-
taken ewer by Indian eounterparts by 1988. The techniCal posts m 
the freeZing pJant also will be taken over by Indian counterparts by' 
1968. The technical posts of Slipway and Workshop will be taken 
over by Indian ~terpats and worked by them from end of cmwards. . 



1.21. The Committee note the oraranisatioDal set-up of the I-do-
NorwecUm Project. They further Dote that duriDc the last 15 years 
of the life of the Projeet, there have beeD as many as 11 Directors 
from the Norw ... side and that there have been frequent ebanges 
ill other NorwegJa. teelmieal per8OIIDel. The Committee need hard-
ly poiBt out that frequeat cbaoges in the technieal persoDDel, and 
espedaUy of the Direetor, have a deleterious eftect on the smooth and 
eftldeat funetioning of aD iDstitati01l. 'DIe Committee trust that 
suitable measures will be taken to remedy the situation. 

1.30. The Committee farther feel that there is Deed for the Nor-
wePaa Diredor aDd the India. Direetor to work in dose cooperation 
-so as to eaaure smooth adminJstntioD of the Prejeet. Close HailO1l 
ad eooniinatioD between the Centn aDd the aJDeemed States has 
aIao to be maiatained for the purpose. 

1.31. The Committee aug,est that the ladia. teehni~aI personnel 
mould he procreaaively aaeelated with tIIeir Nonvegi.B counterparts 
.... to eaaWe them te take over the ad ••• ifitratioa aai eperatiOll af 
the Projeet after the teillliDatien of the PI--t arraagemeats. 

C. I"lDaDce 
1.32. The budget allocation and expenditure in respect of the 

Indo-Norwegian Project during each of the last three years have 
been 8S follows:-
............ ~.---.... -,',.-~.-~-......... ~.~---.-----------------

1964 .. 65 

I96S-66 

1966-67 

Allocation Expenditure 

Revenue Capital Tota) Revenue Capita) Total 

39,18,000 16,00,000 SS,18,ooo 28,94,514 6,80,133 35,74,647 

4 1,81-400 20,00,000 61,81,000 z8,46~76 9,2.4,271 37,70,547 

56,07,500 14,90.,000 70,97,500 74,09,864, 12.,99t490 87,09,3'4 
.. 

1.33. The expenditure indicated above includes cost of materials 
and eqUipment received from Norway and incidental charges In-
curred thereon. the value of which is accounted under Revenue 
Head as per accounting procedure laid down by the Ministry of 

a.· F" , .~ In&nee. ' 

:eiU4. It hubeen atated that the reasons for shortfall in expendi-ture in 1964-85 were due to receipt of less materia1s and equipment 
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% ~a:~ft!~:'~~~i:Tih:=l ~ ~al 
t. • Y. .• J.h .. -'..?~\~·,"'1 ~. .'.' .... - . -~.: • " .... ,1' .. " .• ," ,~.-.-~ 

in l~_ ~ .. ~H-e. ~.X:~~q acco~~ proced~, ~troc\~~ .~y 
.Ministry of Finance regarding accounting of incidental charges lD-
. curred on imported materials, delay in ~a.lising contracts and com-
mencement of works, and delay in construction of the slipway due 
-to necessary changes in design. by Norwegian experts. 

1.35. So far as expenditure incurred by Norway is concerned, it 
~h~ been stated, that as per provision of the Third Supplementary 
Agzeeinent, Norwegian Agency agreed to cOntribute a sum of 
Bs. 232.4 lakhs for the 5 years. The details of this amount are given 
.ceiow:-

·~t) For completion of items started during previous Agree-
ment 66°4 

(2) Contribution @ 33· 2 lakhs during S years . 

. As against this the Norwegian AFncy incJrre1 an e~p!n
diture of Rs. Z,79,76,673 as indicated below during S 

, , . 

_yjits from 1 -4-62 to 31"3-67: 
u. 

Ri. 
• ... 1" 

1962-63 • 38,14,760 

• 

• • 

• • 
• 

TOTAL • • • 

. . -~ 

166-0 

" 

232 -4 --_ ....... 

------------ -----------------
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1.38_ The Committee desired to know the total expenditure m-
curred 10 far on the Indo-Norwegian Project linee ita Inception_ fa. 
reply, the Miniatry have· submitted the following ftgwer.-

(Rs - in lakhs) ----_._------------------
Year 

Proaressive expenditure upto 
March 1958 • • • 

1958-59 • • • 

1"959--60 • • 
1960-61 • 
1961-62 . 
1962-63 • 

1963-64 
196,4-65 
1965-66 . 
1966-67 • - -

N . -orwepan 

J59-93 
30 -62 
28-74 
33-30 
45- 83 
38-15 
33"58 
35-02 
66-56 

106-46 -
578- 19 

Indian Total 

13-82 173-75 
4-51 3S~ 13 
6·00 34-74 
6-59 3-9·~ 

12"16 S7· 99-
16-41 54"56 
16-70 50 -28 
3S·75 70 -77 
37"71 104"27 
87"00 193·46 

-.-.~~--- - -_.-.. 
236-55 8 14-84 

1.37. It haa been stated that upto and inclusive of the year 198211 .. 
the Indian expenditure has been shared by the Kerala and Central 
Govermnenta on a 50:50 basis. From 1983-64 onwards, the entire· 
expenditure is bome by the Centraf Government. 

1.38_ Asked what percentage of this expenditure has been iD-· 
curred on the salaries ~d allowances ot Norwegians, salaries •• 
allowances of Indiana, craft and gear, etc., Government have fur-
nished the following figures:-

Salaries Salaries and Craft and Gear 
Year and allowances 

allowances of Indians 
of 

Norweai&ns 
.. 'p-._ ..... _. 

Per cent Per cent Per cent 

1958-S9 .. • 36 10-
1959-60 • • • 47 II 
t960-61 33 ~ 
19161-62 • .. 29 38" 
1962·63 · 30 29' 
1963-64 · • 25 7 27' 
I 964.6S .. 29 8 30' 
Ig6S-66 · 23 4 26 
1966-67 • • • 23 3 26 
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1.38. "TIle Committee do not feel eon,viDeed by the reasons advall~
eel by the Govemmeat for the heavy shortfalls in the expenditure ia-
aured by the Indo-Norwegian Project in 1964-65 aud 1965-66. They 
would stress that the programmes of the Project, for which budget 
provisions have been made, should be executed with a sense of 
urgency, unless there are circumstances whi~h are beyond the con-
trol of the Project Authorities. 

l.~. The Committee also note that about a third of the expendi-
tare from Norwegian side has been incurred on the salaries and al. 
lowances of the NorwegiaDssince the inception of the Indo-NOMve-
giaD Project. In the opinioD of the Committee, ~ expenditllre 
should have been iacu.rred on items such as, craft and gear, equip-
ment and other madriDeJ'y aDd other development schemes. The 
Committee suggest that necessary corr~tive steps may be taken in 
this behalf. 

D. Evaluation 

1.41. It has -been stated in a Memorandum submitted to the Com-
mittee that, "Though the Project has been in existence for the past 
14 years, the Ministry of Food and Agriculture has been made any 
attempt so far to assess and evaluate the Project to study its progresa~ 
impact and utility, even though blindly the Agreements had been 
signed based on apparent attractions offered by the Norwegian 
Foundation. " 

1.42. In a written reply submitted to the Committee by Govern-
ment, it has, however, been stated that, "An evaluation of the work 
done by the Project in the 1st and 2nd Agreement periods has been 
canied out. A further evaluation has become necessary." 

1.43. The Committee feel that there Is a need for a regular eva)ua-
ttoa of the work of the Indo-Norwegian Preject to .. ,n~ . ., .. ~ that the 
1 .. ,.lts are ~mmeD5l1l1ate with the expeaditare invol,,·~·1. 



. ~.~.. .. 

RESEARCH 

A. Researeh 'ProP ..... es 
Exploratory fishing 

... ~ . " . 
.. 

, -. . 

2; 1, It bas been stated that due to the non.availabllitv or ... 
aUft\ctent nun1eer of large-ftahing vellib. vast are&8,of theconti4Dtal 
shelf. partimlJarly beyond 25 fathom depths renq';Mdunexploretl In-:· 
tonrl8tfon 8ibout -the type of ftsh available and afattly _ good kpow-
ledge a.bout th& requirements of lIIbing veuels. and fishing gear for 
exptoiting these arMs are WJry euential for undertaking _ 
Mlng. The Project acquired three well equipPed modern trawlers 
froIn/Norway and these vessels arrived in India in Septem.ber, 1986 

J to strengthen the already existing fleet of exploratory fishing and re-
search ve4lii8el s. Of the three n.ew. wodels, one specialises in modern 
techniques of shrimp trawling and tbe other two in deep and distant 
water trawling. Valuable data have been eoUeeted on tbefisbeties 
of Wadfe Bank aouth-west of Cape Camorin, and Laeeadift Waters, 
and al., of the d~ waters between 25-80 fathom depths extending 
from Karwar to Cape Commorin. 

2.2. It bas further been stated that the Project also introduced 
trawling from Mandapam in Madras State and Karwar in Kysore 
State. 

2.3. 'ftre ~t achievemeDts of the Project in regard to the 
exploratory ftshing have been stated to be as follows:-

,. 

<a) 'nle location of 1I1e large fishing groups of Kaleva in the 
. 46-60 fathoms range .. 

(b) The location ef thl~ syNigris fithrtRg grounds off AIleppeJ--
Coehin' ift the ..•. 15-40 falthofaalnmge. 

(e) The location of the fairly potentia grounds of deep water 
prawns and lobst~rs in the 150-200 fathoms range off 
QuiJon-Alleppey region. 

(d) The shrimp beds off Qui)on-Kay8nkulam region and the 
Cannanore-Pazhayangadi reIlon. 

(e) ~ development of purse-aelne fishing from small boats 
of 32' ---3tr for Sardines and Maclcere1s in inshore region. 

14 
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·0': (f) -'!"he 'development; of pw:ae-seiDe fishing for Cat fish m, .:tbe 
-.':- ~ - Gulf er· Mannar. 

~~) ~. location 9f Prawn beds off M~~apam in the GUll of 
'~. 

Oceanographic and fishing research 

2.4. It ha$ ,been stated that the work initiated by th~ schooners 
in ~95~ were cont~nued by the vessel KALV A from 1957 onwards. 
~e work of ~esevesse1s showed the seepe and' magnitude of the 
s1;wly n~ed in: this fte~d and-the neat for 'aweY equipped'reSN~ 
yessel for unde~ oceanographic survey in India ThePtojeet 
~cquired a yery,~odern ,8t.'ld well equipped oceanographic reseaPcli 
yessel (V~UNA) from Nonvay in 1-Ml. This vesseal was'placed'at 
the disposal of the ~ientists of the Central Marine Fislleries' RMeareh 
Institute. She has undertaken 119 crUiSes of7-12days'dtJration .~ 
then and covered a vast area of the ocean between KarWar and-cape 
9~morin including the Laccadive archipelago (rerteri) collecting 
~uable hydrographic, biological and m~egicat' .dIt&. The v ... 
have covered more than half a miiJion .nautieat mile. tit distanee aJlm« 
the west coast upto 240 nautical miles Off )the coast so far. Majer 
contrilbutions include the investiptionof the upwelling pattern upon 
whieh, it is believed, deprends the success afmanypelagic and demer. 
sal fi8heries and a preliminary procluction &:long the west coast of 
the country. 

Purse-seining. Survey 

2.5. It has been. fw1her stated that the Project initiated th:e deve-
10pment of tech.niques for a purse-seining survey of the distant water 
tuna fishery-which is being new exploi~ on commetcial basis by the 
Japanese and USSR fishing vetlfJels stationed in Indian Ocean area. 
Asked about the present position in the matter, the representative 
of the Ministry has stated during evidence 1Jhat the results have 
DOt led to any.SUOCfJI&. Certain defects were found. The work will 
be repeated this 'season. Asked whether advantage of the surveys 
already conducted by Japan and USSR could not be taken in the 
matter, the representative of the Ministry has stated, t'They do not 
give the results. tt ~ 

.Li4ison 
2 .6. The Committee have been informed in a written note that 

the exp}otatory surveys ,bytbe fisbine vessels of the Project 'are un-
dertakenbythe Project in accordaDC:e with the decisions and pro-
pammeslaid down by a special committee. This committee has taken 
into account the programm~s for such surveys by other Govemmt'T''' 
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ta&titutions also. This avoids duplication. and overlapping. The re-
presentative of the Ministry has added during evidence that to avoid 
duplication and overlapping between the Project and the Deep Sea 
Fishing Organisation, the results of experimental fishing under the 
Project are treated together with the results achieved by the Deep 
Sea Fishing Organisation. Links have also been established. with the 
Central Marine Fisheries Research Institute. 

2.'1. The Committee DOte some of the research activities UDder-
tak. by the Indo-Norwecian Projeet. Tbey would stress the d_ 
rabWt, of. fOllteriacelGle liadoa •• d eoordiDatioD betwee1l the Pro-
ject, Ceatnl MariDe Fisheriea BeIMrch lDstitute and Deep Sea Fish-
.. Orpni .. tioa as well .. other Central aNI State Research IDsti-
tat. to .void .. , i_vert_t duplieatiOll ad overlapping. The 
CcJauatttee would also strel. that the Project should strive to est.lt-
li.1I e_e link. witla the 8ahery iadustry SO th.t the iadustry couJ~ 
exploit the results adaieYecI b, the Projeet. 

2.8. The Ctc'lNittee bope that 'purse-Mi.iDC' sarvey of the tun. 
&slier, will be ..... tak .. at the earliest possible opportllllity so that 
laclia eoahl .1.. exploit CW. important spedes of fish which is BOW -"eia, exploited b, I ...... U.s.S.&. ill the lDcliaD OeeaD, 

B. V •••• 
2.9. The Committee desired to know the details of the vessels re-

ceived by the Indo-Norwegian Project so far under various Agree-
ments. In reply, in a written note submitted to the Commi1:tee, it 
has been stated that during the period 1952 to 1961 under the First 
and Second Supplementary Agreements, the Indo-Norwegian Project 
received 23 small and medium fishing vessels of different sizes and 
construction from Norws)·. Of these 12 vessels were open decked 
surf boats of 22 ft. length with 4 .. 5 HP engine. 8 vessels were of 
30 ft. to 35 ft. length having HP ranging frotu 22--36. These vessels 
were brought mainly to serve as proto-type to study their suitability 
under Indian conditions. In 1954_ three schooners viz. M. O. KRIS-
TENSEN, TRA V ANCORE and KALA VA of overall length-ranging 
between 58 ft and 75 ft. and HP from 100 and 120 were received front 
Norway. The total cost of these vessels excluding the 12 nos. of 
surf boats was Rs. 12,13,232.00. Out of these 23 vessels, the Project 
is at present having only 5 boats viz. KALAVA and 4 medium. boats. 
The rest of the vessels were either issued to fishermen or transfer-
red to the Government of Kerala prior to 1st April, 1963. Of the 
three schooners two were condemned in 1959 and the remaining one 
(Kalava) is under de-commission. 'nle vessel ASHTAlIUDI has 
Deen decommissioned since 1985 and is under process of disposal. 

2~10. Since NovtMnber, 1961 the Indo-Norwegian Project received 
three mNiium fishing vessels and cme reseerdl vessel" un4er the Se-
cond and 'nlird Supplementary AgteeDleDts. The researeh velSel 
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V ARUNA has- a registered length of 85.25 ft. and a 400 HP main en-
.gine. TWo of the new arrivals are of 71.50 ft. registered length hav-
.ing an HP of· 480. The fourth vessel .8 60.~ ft. in registered length 
-with an HP of 240. These are modem well-equipped steel vessels 
-capable of undertaking fishing voyages of 7 days to 10 days duration. 
The total cost of these four vessels comes to Rs.. 57,54,029. All the 
-4 vessels are in very good cOndition and are being actively engaged 
:in exploratory -ftshin'g' and oceanographic research work. Of' these~ 
-one. vessel arrived in India in September, 1961 and the other three in 
November, 1966. 

2.11. The 9 vessels which are available with the Project at present 
'Out of the total of 23 imported vessels costs Rs. 63,13,719.00. The 
-up-to-date vessel-wise details on the cost of repairs of these vessels 
·.are not available as the expenditure was being met from NorwegIan 
funds. However the total cost of repairs for 1958-.59 to 1965-66 in-
aJITed on the Project vessels is furnished yearwise below:-

Years Cost of repairs 
______ .--_. __ -_________ I ________ ._ 

Rs. 
19S8-S9 .• 48,300 j 

I 

1959-60 73,200 
1960-61 · 69,700 
1961-62 It43,700 

I 
~ 

I, 

1962-63 1,24,700 \ 
1963-64 2,26,600 
1964-6s ... 4,85,600 
1965-66 (upto 31 -12-65) 4,oS,SOJ 

2.12. Cost of repairs on Project vessels JDeluding the 3 Vel.lI 
-ob~tDed locally tor the period' 1988-87 and 1987-88 (upto 5-9-81) fs 
as follows:-

Cost of Cost of 
Name of boat - • repatrs In • • repaars 10 

1966-67 1967-68,1 
• • • .. --- .~- ...... • 

I Varona - 9,944-40 25,444-00 
2 Kalava • 2,o43·0~ 30 7-00 
3 INP-I67 • 6,7oS- oo NU 
4 Norind • Nll 1 ,oso· 00 
S M-I • 920-00 95-00 · • • 
~ M-2 · • • soo-co 103-00 
7 M-3 · • ~u 75-00 
8 M-4 • • 2,660-00 103-00 
9 Karwar No. 1 • 1,372-00 11-00 

10 Klaus Surrana )f11 6,°36-00 • 
II Hessatra1 ~&1 3,..93·00 
12 Hellagut Nil 2,509-00 --- • • - • ---TarAL .. • · 24t194-oo ' 39,226-90 

• • " a 

\ • 
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2.18. Taeaame,'date of pur6aIJe, plUmt OOJIditiGb, "alel-wll' 
coat, !tItc.1a gIW!n in the followi.Dl~,_temelll: · " .. ", ~ 

# • 

· TrPe ·or N __ cbIe 
of mini 

O.A.L B.~. Colt in 
or R.L. 'RI. Itemarb. 

J. . . , 
J. 12 Nos. surf boat 19S. 22' 

s. AlumIaham 'Dorry October, 30' 
+.19U ~ 

,. ~.ID dOD)' M.,1IIICh, 
1954 . 

4· Steel Dorry Peb. 1964 

,. SchooDen • • 

a. M. o. Kri.tenlen 
Oct., 19,..: 

b. Tnvancore Octl.19S4 

c. Kallva Oct., J 9S4 

7. MJ 1,,6 . 
8. M2' Itsa 

,. Al3 19S6 

10. M.t 19'" 

• 

II. Vana_ Nov. 1961 

• 

.. 

14· Hesaaptt Sept. 1966 . 

JO'. 

7S' 

0 1 

,,' 
3" 

71" so' 

8 

22 

. . 
. , ; . 

issued to PitheillJeli j~ 
19S.' •• sulhltHdAlWt 
of Rs. 1041 for each 
boat. 

8164 Traaaferredto NatimItJ 
Jr»titute of ; (k,eoDo-
graphy in "1966. -

10570 T,..nlfcned ;10 OQU. 
- of Kera1a with etF«t. 

'from . ~-69. 

9343 Do. 

120/J,0 322766 CoadeDuled in 1959 

100 230766 Do. 

120 277098 Propoaedto be condeJJJDed 
laid Op ,iDee May 
'67 retpIirina major-
repain 01' replace--
mtIlt of enciDe. 

68713 The original eDlmes re 
placed by 48 HP 
eaaine later. 

68773 Do. 

Do . 

Do. 

1222229 The vanel is in aoocl 
CODdicMtaL 

2,40 1311100 Do .. 

.80 16]6600 

480 I sLt 100 

;& 

.Do. 

Do. 
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" ,!.~,The :C;omtnittt!e haVe been informed durq evi~ce- that .. 
~'All these vessels which come from Norway are MIl'.~ ~·aC .. 
cording to the requirements of the Norwegian Laws before the)' 
are sent. We found that there was a case when three wooden vessels-, 

." '" - ... - .. 

which were received in the earliest stages of the Project had deve-
lOJH:d d:ry r(1~ and that there was no method of arresting the decay. 
These three wooden vessels we're in the dry rot stage and h~nce t~ey 
had to be condemned. The other vessels that came in that batch. 
have been continued upto now and nothing has happened to them .. 
After that, wood.en vessels were stopped. We felt that it would not 
be safe to have wooden vessels built out of Norwegian pine wood. 
They were. not safe to work under the cljmatic conditions obtaining 
here. After that, only steel vessels were imported. Then, we have 
one or two cases of vessels on wh~ch a fairly heavy repair charges . 
. h~d~to~,~., in~u,n:e<i ... ,Th~~ .y~~:~.1s .w~re.r~PAir~, apo~t ·five years 
~k. :~l?~:th~n. thf:!Y have. been, w:>rklJ1g sa\~ac~(mly. Th~ te-. 
pa~~ ~~¥:ge~ too. h~v~ not b.e~n ver;yheavy sin~ tben .. " 

, 

2.10. In reply to a question, the representative of the Ministry has 
fu~er stated that, "Som·e of the boats which have been sent to us 
are 'the best, Some rA. the boats which they have sent to us have 
been used for two or three years before they were 'sent to us." Asked 
whether any representative from the Government of India was sent 
to check up these vessebl, before they were sent to India, the Com-
mitteehave been infonned during evidence that~ "The vessels which 
are sent from these are surveyed according to their regulations. If 
we want to send our representatives from here, it would have to be 
done through our Mercantile Marine Department. They would not 
be authorised to survey the vessels officially on behalf of the Indian 
Government. To send someone for an official survey in other coun-
tries is not nonnally done except when weare purchasing them. 
These were gifts which the Norwegians have been. giving us and 
whose numbers were much more than what they have promised." 
The Committee have been further informed during evidence that,. 
"The '-broad fact isthwt they came here as experts to advise us on 
certain things. They brought what they found to be suitable to our-
conditions. But, their experience Of tropical water may not be so 
good. Moreover when we started this Project, our experience of flsh-
ing In the country was very limited. They came to help us in the 
matter Of technical know:..how, methods of fishing and so on. We had 
to liepend to a large extent on their appreciation of the position. 

·2.16~ So far as the ,performance of thefJe vessels is con~med, the 
-table below'witl indicate the number Of days operated by an the 
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the Project veal. irrespective of the place of theiroperatfOn ,durfar 
1863-MtD 1..,.,:-

Paniculars 1963-64 

• 

Total days oj'erated by all 
vessels • • 787 745 B48 915 

No. ofvetsels op:nted 9 9 8 8 

Average days operated per 
vessel per year 87 83 106 114 

2.17. The table clearlylhowa that while there is a·deeline In the 
number of days operated by the Project vessels In 1986 85 u com-
pared to the previous year, there is an increase in. the Dllnllber of 
OY8 operated from 1965-86. Nevertheless the number of day. operat-
ed by the veaela during the different years does Dot appear to eODl-
pare favourably with the norD1al standards of a ftahing 

vessel. This is primarily because 5 of the 9 ve8le1s are very old 
(acquired in 1954) and the consequent frequent repairs they require. 

2.18. In 1963-64 the Project had nine ve.sels. These nine ve.sels 
of the Project were stationed at 4 different centres fronl 1963-M and 
the number of these vessels attached to anyone of the centres varied 
from year to year. One and the same vessel has worked at two or 
more centres during the same year. 

2.19. During 1966·65 one of the medium boats was handed over to 
the- Government of Kerala. But the transfer was made good by the 
acquisition of new medium boat. In 1985-68 one of the vessels viz. 
Ashtamudiwas scrapped, reducing the fleet of vessels to eight. Dur-
ing 1966-87 however t the Project reeeived three new modem medium 
trawlers from Norway making a total of 11 vessels for the Project. 
Of the 11 vessels, the oldest vessel viz. Kalava (built in 1916) is be-
ing decommillioned. 

2.20. It bas further been stated that there appears to be fluctuation 
and a trend towards decline in the average catch per boat per day 
obtained by the Project vtalels during the different yean trOill 
1963-64 to 1966-674 BesIdes the deereasing operational eftldeDey of 
the vessels due to age, Je'fwral other factors appear to eontribate to-
wards tbll trend. In exploratory fishing. unlike commercial ftab~ 
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operatioll$~,~the vessels are not expected to carry out fishing in the 
best known grounds only. The purpose is clearly to assess the re-
sources available at different areas, i.e. the areas where commercial 
fishing vessels do not operate. Hence no matter fish is available or 
not the vessels carry out operations in the stipulated area as per the 
programme. Therefore a regular average catch cannot be expected 
from these vessels at different centres or for different vessels from 
yea.r to year, as the area of operation varies. These vessels also 
carry out experimental fishing with different types of gear to study 
their suitability and efficiency. On account of this, the vessels do 
not operate the same or the best type of gear during different years 
and hence the catch of these vessels may not ,be comparable to other 
commercial fishing vessels. It has been pointed out that a clear 
distinction has to be made between the commercial fishing opera-
tions and the exploratory and experimental fishing of the Project. 
In commercial fishing operations, the crew members are paid accord ... 
ing to the catch. Lack of proper incentive appears to affect the per-
formance of the vessels. Similarly the Project vessels also function 
as training vessels and as such the vessels are generally manned by 
inexperienced trainees. 

2.21. It has been further stated that a careful study of the work-
ing of the Project's vessels particularly the smaller vessels will show 
that there vessels are not adequately and properly manned. For in-
stance a medium boat of the Project is having four fishing hands 
only, and there is neither a certified or uncertified ,bosun and the 
four fishing hands are equally paid (Rs. 100-130 plus MA. 60) with 
the result that nobody from among these four fishing hands can be 
made responsible for the successfUl operation. This appears to haYe 
affected. the fishing operations considerably. It is therefore propos-
ed to provide these vessels with an uncerti1led bosuns post to begin 
with, who will be entirely responsible tor the successful operations. 
This. in addition to making somebody responsible for the successful 
operation of the vessel, will alsoprovlde some incentive to the fish-
ing hands who have had not any cbance of obtaining any promotion 
for the past 10-15 years. It is al 80 proposed, as these medium ve..,ls 
have explored areas which are within their limits, to commerclalise 
the operation of these vessels by giving proper incentive to the crew 
Already a proposal is under consideration of the Ministry, according 
to which the crew should be paid a certain percentage of the catch 
they bring in addition to the pay and allO\Vances. 

Z.!!. !'lie Cemmittee Dote the preliellt po8itIon of vessel. received 
so far by the IIId .. NOI .eJr- Projeri uacler various ApetfttJat •. 
They are, however, unhappy to obIerve that perforlnaDee of .... e 
eltJael8 vel •• luis IIOt 1teea Yer, _thIadory •• the repAIrs eosts 
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on Jh,eu) h.ave beeD quite heavy. hi the opillion ('~ t~c Cotrimitfee~ 

,., ' , ' .:,~. ~ f , .. ~ '" _ . ~ ~ , ; ""' 

it mf)Uld have IJ&m pbssfble for tli1! GovenmleDt to inaL.~,sOme 'sort " - ~, ~ r ,,-, <f' - ..,. #. "- " 

of arra.,8ment with' the Norwegi_ authOrities to eheek'., tltcmit-
abiutJ!or; itherwtR Ofihese ~I In the 'Indian e6 .. tk~ __ s. Tt& ,~!*Id,have resu1tefl iD'tbesaring oftllree ",ootid ve .... S whie1t 
baa to be deeommissioned as soon 'as th~ anivedMle owblg t. dry 

.~ _ · ... i-.l. t , .. .,.. rot. In the opinion of the' CoiIIlIIittee, while impOitiag eqUipment 
f~ fisheries development, better bowWge of toea) c=1imatie and 
otber ConditiGDS bfftae IDdiaB . irathritiess1touJ. be utilised to avoid 
S11tb eases. 

2.23. The Committee are unhaPPy to note that some of the Pr0-
ject's vessell have not been adequately ,aDd properly maDDed, witlt 
the re,sult that the ftsbil)g operati~D. have been ~dversely atreded. 
The .C~ttee w~ stress the Deed for aeee1eratiag the traiDiDg 
~,in tbe In~o-Norwegi_ Project as well as in the Central 
I .• ~tftute of Fisheries ~ra~ves so that there may not he any aeartb 
~ ~ed boRDs for the ~;;eet's· ftshmI vessels. 'ftle CeJillRittee, 
hoWevw, note with satisfactioathat it is proposed to imJ*Ove' the 
maJlDiDg aad operation of the Project's vessels ... to CODUDNtialise 
the open,iiOD of the ~essels by giving proper incentives to the crew. 
'ftIeCoawU~~ ,alto s~ess the dea.rabitity Of keepillg the repairs 
eosta .. the bare5t mi"iJDum. They also hope that shorteoa',cs DOt-
ed intt.e ped~~' of these vesse!swlU be remov'!d as early as 
poa$i~le. So far as the~)'.~ ,aad iDeeatives to the ftoatiBg ~If 
ia eoa.eernecl, .the Colamit_ would like to draw attention of the 
Gevenameat to the recoqameadatioa eoataiDediD pan 3.701 their 
F.ueth ,Re.port OD.the Mi~StrY .f Food, Agrkuiture, COlDlllllbity 
DeveiOPtqNlt and Cn~OD (Departnlent' of Agrieultare) -(i) 

~ ;.' ~ -

~ Sea f'ishi.~rpni~.dOll, ~; and (6) La.diag ad Berth-
lq Facilities.' . 

2.24. l~ has been statec.l that among the schemes which the Pro-
ject undertook in order to achieve 'the objectives laid down in the 
agrrement between the Government of India and Norway, mechani-
sati\)n of fishing crafts qccupies the most prominent place. In the 
area which the Project selected for intensive development there were 
nearly 400 fishing boats and none of these was mechanised.' It was 
then thought that if some suitable engines could be suece_ully fit-
ted into the cou.ntry crafts. it would be relatively,~e~ and cb~aper 
to medlaniae the flshing crafts. The Project undertook experiments 
in the m~haniaation of coun~ crafts and even though it was prov-
ed possible \0 meebanise 'the valloms. extensive trials revealed that 
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1hi~. ty~·.tRf cr~~ areu~fit for conversion into an efffctive mecha-
nised fishing boat. Therefore, special types of boats suited to' th~ 
local cond~tions and at the same time economical to operate we're . . 
designed. Marine' diesel engines for these boats 'were imported from 
Norway_ During 1954. a bOat building yard was constructfd for the 
cOnstruction of 'differ~nt types of mecnanised' ,boats. Until the erid 
of March, 1963, when the establishment· under 'this sch-eme Was 
handed over to the Governmrnt of Keraia, the physical achievements 
"'ere as follows. 
Boot building yard and WOTk~hop 
Boats constructed: 

1154 
19S5 
1956 
1957 
J958 
1959 
1960 
1961 . . . 
1962 and upto 31-3-1963 

• 

• 

• • • 

I 

8 
18 
22 
'7 
7 

21 
4 

29 
17 ----

143 
2.25. Out of there 'boats, 125 were i.ued to fishermen on subsidiSed 

rates and the year-wise break up of issue is given below: 

19s6 .. 49 
1957 • · 18 
1958. Nil. 
1959 9 
1960 12 
1961 . . . . 2.8 
1962 and upto 31-3-1963 9 

,.,., 
. , 

----------------------- ~----<-

2.26. Of the remaining 18 boats,. 10 were i41sued to the Kerst. 
State Department of Fisheries. Four were issued to the Fishermen'. 
CooperatiVe saies organisation. Two are still with the Proleet. '!\vo 
have been condeinned and dispoSed of . 

. 2.27. Since ~,it ~ been,. decided thaflhe Project will prov!cIe 
Marine Diesel Engines to all Jisbirlg boats that coulcl be tabrica~' 
in the boat buUdin.c .. ya.rds of Pro~ Centres atMonda~ KarWa~ 
andCannanore. Under this scheme foll()wing number of engines 
haw beea. issued:-
-------' .... -- ----~.- -_ ..... --....... -.-.-----.-------...-~ ... ---~.~ ... ..".-~~-.. , ..... -<~'''-"..~--,..,., .. ~ ..... ,.. 

Kerala 
)lys«e 
Madras 

. . . 
.. .. 

• • 

.if 
16 
48 
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2.28. During the current ye3r, the Project has plans to distrlbu1.e 

mother H enldnes. 
2.29. Asked ab~ut the procedure followed for issuing the boats tG 

the fishermen, it has been stated in a written note submitted to the, 
Committee that the boats were distributed by the State Departments 
of Fisheries according to the pattern of distribution laid down by 
them. They were given to the fishennen and fishermen's coopera-
tives. These boats are given by the Project under aid agreements. 

2.30. Asked whether the performance of these boats has been upto 
the mark, the representative of the Project has stated during evi-
dence that, ".\ctually 90 per cent of the boats designed by the Pro-
ject are still in overation. We have the figures of comparative • 
catches obtained by the boats designed by the Project and those de-
signed by others, according to which the catches from the boats de-
signed by the Project are larger than other boats." The representa-
tive of the Ministry, however, added that, " .... · . the fishermen liked - . 
the boat designed by the Central Institute of Fisheries Technology • 
better than the Norwegian designs." The Committee have been fur:-
the,- informed that the Indo-Norwegian Project has now adopted 
more or less the design suggested by the Central Institute of Fish-
eries Technology. As a matter of fact. year befor,e last. out of 130 
boats, 104 were built of this design. 

2 .. 31. 'nle Committee commend the doris mnde by tbe Inlo .. Nor-
weciaa Project in iDtroduciD, the mecbanised fishing boats. The 
Committee have already strel8ed the necessity of reducing the cost 
of the mechanised ftsbiaC beats, so that the poor fishennen could 
.ftont to purehase th.- .Dd take advaatage therefrom, in para Z.%3 
., their Thirty-EiI'bth Report OD the Ministry of Food, Agriculture, 
Commwdty Development aad Cooperation (Departnaellt of Agricol. 
ture)-Ceatral Institute of Fisheries Technology, Emakulam. They 
eXf~et that the lDdo-Norweciu Project would also take eoncerted 
st.,. ill this directiolL 

1 . .12. The Committee would also stress the imperati~e need fer 
cloae '·aisoD and coordination. betweeD the lDdo-Norwegian Project 
aad the CeBtral lastitute of Fisheries Techaology so far as the des. 
of ~he, fishmc boats to be maDwadurecI by the &eject .atJtorities Is 
eoaeemecl. They would like the Project aatboritles to examiae tJae 
l.siWUty of usia« the desip of the mech •• ised tbbiDc Mats evolved 
by the Central IlMtitute of Fisheries TedtDOlogy, which Is liked 11) 
the &sherm-. for roastructioa of medI •• iaed fishing Mats ill rut .... 

2.33. The ComMittee also desire that the f .. siWlity of 1IIldertak-
iac mamatadure of mariae dieMl enciMs iD .nd ... the -is of the 
desi .. of the eIl""es which are ... bei-. impGaW I:aom Norway, 
may be N8Sidered ia case such eaciaes have proved better than the 
iatlCaa...ay •• mtfadund a ••. 
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P: Developmeat activities at eoehia aDd other ,"ees 
. ,~''!"''': 

2.34. It has been stated that with a view to develop the CochiR 
Centre as a self-contained base for large and small vessels providing 
all facilities the Project has established a Fishery Station at Cochinl 
Etllakulam. This Station provides facilities for berthing, fish handl.· 
ingincluding storage and preservation, production of ice, docking and 
workshop, and repair and manufacture of nets. Physical achi'eVe-· 
ments are as follows: 

Sea HoufJe (a tw~-storey building which provid~ facilities for 
manuficture and repair of nets and also for the Project's central 
stores). . 

, .. 

Slip"'ay-which can haul "C sselc;: upto J20 ft. in Yength and. ~ ~i 
provtdes facilities for the repair/maintenance of three vessels at a 

• I 

time.. I 
," , 

Workshop with all modem machinery & equipment I 

Jetties (piers) • 

Electronic workshop I 

Ice-cum-Creezing plant, (which incluie~ a processin:; hall and 
fish reception hall). I 

The under-water works of the slipway is yet to be completed~ 

2.35. The vessels operating from the above centre are: 

VARUNA . An oceanographic research vessel with 8 built-in-labo.ra-
tory and modem equipment such as radar, direction 
finder, sonar and three different varieties of echo-
sounders and radio telephone. 

HESSAGu'TT . A stern trawler \vith all modem fishing and J18vigation 
equipment such as echo-sol'..nders, asdic, radar, re-
frigerated fish hold, radio telephone. 

HESSA TRAL . A purse-seiner, equipped besides those listed for Hessagut t 
with a power block and a plate freezer. 

KLA US SUN- An oUtrigger trawler with all modern equipment such as 
NANAA radar, radiotelephone, asdicetc. etc. 

KALA VA. . A wooden hulled fishing vessel equipped with c-cho-
sounders and radio telephone. 

Besides the above veaek, 7 small vessels equipped with echo-
Sounders and radio telephones are also operating from Emakulam. 

2.36 .. Fishery stations on above J~nes are also being set up at Man-
dapam in Madras, Cannanore in Kerala and Karwar in Mysore. Th~ 
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present position in ~t thereof has been statadiQ,be as follows:-

.. 
Mondapam.-Boat building yard and traiDingoea~ are .... 

rati~g. The Ice and. Cold Storage Plant is ~ erecJi~ 
and will be completed in two months. 'nle Plans for the 

, , -
icttty have been finalised aDd the work will be ~ up 
after receipt of the administrative sanction of the lIad_ 
Government. The .plans and estimaM. for the ftsh-~] 
p~ar.,t have :been provided. The machinery is being 
supplied from Norway_ 

Cannanore.-The Boat building yard and training eentres are 
.. < 

operating. The Ice and Cold Storage Plant win be com .. 
pletedby March, 1968. The break-water is under COD-
strUction. 

KaTWCJT.-The Boat building yard has been completed. The 
machinery for the Ice plant will be installed in 1981t 
Plans and estimates for the landing and berthing facilities 
have been finalised. 

2.37. The eompletion of all tbe items of work at these places. in-
cluding Cochin/Ernakulam has been provided for in the Fourth SuP-
plementary Agreement signed on the 17th March, 1967. 

-
2.38. So far as the workshop at Cochin/Ernakulam is concerned. 

it has been stated that it has now become well-equipped and func-
tional. The major. ~rtion of ,lhe work on the slipway has been com-
pleted and it is expeeted to t;ecorne fulJy fuhetional from early 1968. 
Pending completion. the sHpway is now capable of taking vessels 
having a draft upto 8 ft. 

2.39. So far as the construction of Jetty at Mandapam is concern-
ed, the Study Groupot the &lti.mates Committee which visjted the 
site in September, 196?have been informed that there has been con-
siderable delay in ita construction. ExplaiN. the reasons for delay, 
the representative of the Ministry has stated during evidenee that, 
-"I'here was some delay in settling the design. In 1966 when the first 
design was given and when the testing was done. it was found that 
there were some coral rocks between 10 and 14 ft. Then a changed 
dMilD was ,ivenin July. 1967. The estimates have beenprepated. 
AI 8OOl1 as the -,ministrative sauction is liven, the work wiD '-
started.'· 



2.40. The Committee are glad to Dute the development activities 
-..dertakea ltythe Indo-Norwegian Project at Cochin/Ernakulam, 
Mandapam, Cannanore and Karwar. Tirey hope that the construction 
.t the sUpway at Cochin and Jetty at Mandapam will be completed 
.~ early as possible. They also' hope that other items of work car-
ried over from the Third Supplementary Agreement to the Fourth 
.s.pplemelltau' ~eement win be completed without further delay. 



CBAPI'D m 
TRAINING AND PUBLICl'tY 

A. Tn'-me 
3.1. It has been stated that with the mtrocluction of mechanisecf 

flshing boats, the need to train ftshenaen in the operation and mainte-
nance of marine diesel engines, navigation 8Jld modern fish catchinC 
method was paramount. Therefore a training centre fer flsbermea 
was established in 1955. Until the end of March, 1_, when the train-
ing centre was handed over to the State Fisheries Department, 167 
flshennen were given training. Also attached to this training centre 
was a gear section which took up fabrication and repair of various 
kinds of nets and other ftshing accessories, under the guidance of a 
Norwegian Gear Expert. Besid'es the above training, Indian Offteerat 
were given advanced training in varloas branehes of fisheries in Nor-
way. The achievements under the Scheme until March, 1963 are as 
tollows:-

Training CentreS. . • 

No. offishernten trained in the above centre. 
No. of fishermen trained in Purse-seining 
No. of Officers trained in Purse-seiniDl • 

No. of OftIcen given training in NONay. 
Ca) FISheries. • • • • 

(b) Medicine. • • • • 

.' • 

• 

• • 

• • 

Ir' • 
• • 

• 

.. 
• 

• 

• 
• 

• 

I 

167 
12 

8 
J 

Numbers of OfBeera given training in Norway after 31st March,. 
1983 when Government of India took over the adUilnistratioD of tbtt 
Project are as followa:-

<a> Fisheries 
(b) Electronics 

• • 

• • 

r 
I 

3.2. It has been further stated that with the general ptOl1e8S itt 
the field of mechanisation and the introduction of large trawlers 
fitted with higher horse power engines, the emphasis was shifted to 
the training of personnel in the handling of large fiShing vessels. 
Therefore the Third Supplementary Agteement betweea tile GavelD= 
ment of India and Norway which governed the activities of the Pr0.-
ject from 1981 to March 188'1 ealled for the training of per..,? d 

• 
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such as skippers, Fishing Second Hands, Engineers and Engine DrI-
vers for vessels and shore technicians such as service mechanics, 
freezing plant technicians and processing assistants, at the Project's 
centre at Cochin. But this programme could not make much head 
way since the establishments in which training was to be given such 
as Ice and Freezing plant, Mechanical workshop etc. and larger ves-
sels could not be made available sufficiently early to initiate the 
training. 

3.3. As such one of the important objectives of the Indo-Norwe-
gian Project as per the current Agreement is to train Indian person-
nel in fish processing operations ane! maintenance of freezing plant, 
ship repairing technology and in fishing and navigation of medium 
and large fishing vessels. At present there is a marked shortage for 
personnel qualified in the ah9ve fields. To give a fillip to tbis, the 
Project is proposing to launch full-fledged training courses in the 
above subjects. The present activities are as follows:-

• 
(1) Training of Fishing Second Hands 

Seventeen trainees who have undergone basic training in the 
Central Institute of Fisheries Operatives are being trained on board 
the four bigger project vessels. All the 17 trainees are expected to 
appear for the Fishing Second Hands examination of the Marcantile 
Marine Department after putting in 15 months of sea service on 
board these vessels. Once they qualify themselves as fishing second 
hands, they are eligible to be in charge of fishing vessels upto 50 Gr. 
tonnage. 
(2) Training of Skippers 

Six fishing second hands are being 4:rained. for sldppers examina-
tion on board the above vessels. After two years of sea service on. 
these vessels, they can appear for the Skippers examination where-
by,tl]ey can qualify to be in charge of fishing vessels of any size. 

(3) Sea, going engine driver •. 

Six engine drivers who have first class and second class Inland' 
Motor Vessel certificate are being trained for the above examina-
tion. These people after putting in ODe and a half year "f continu-
ous sea service on these vessels having 286 HP and above can appear 
for the above examination and can be incharge of engines upto 50' 
nomiDaJ H.P. 

(4) ProceaAng techniciam 

The project intends to recruit and train suitable candidates who 
are preferably to 'be sponsored by State Governments of private 
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proces8Ol1 in procewing technology. For this purpose a W'e1l~uJp. 
peel and modern" fish proceesing unit and laboratory have been set 
up and the syllabus and required eqUipment, etc. for tllis have been 
prepared. It is proposed to take 12 trainees initia1]1Y. 

Steps have already been taken to initiate training. It is proposed 
to take 16 candidates to begin with. 

(6) Serv1ce mechanics (Ship technology) 

Sixteen trainees are proposed to be taken as soon as the slipway 
is completed. The minimum qualification for all the above training 
will be SSLC. 

(7) Course in etectron.ica • • 

Although the project 4008 not propose to start regular training 
course in electronics, the electa:omes section. of the Indo-Norwegian 
Proj~t has been imparting training to officers deputed by State and 
Central Government Departments in the installation and maintenanCe 
of echo-sounders, radio telephones, ftsh-ftnders and radar. A few 
oftloera who have been recommended by the Governments of ADdhra 
Pradesh and Mysore have already been trained. 

8.4. 'lbe Committee delired to know the present capacity fA tb1I! 
Project and its Stations for training of 68htng personnel. In l'e~, 
the Government have submitted the following statement: 

Emakulam Cannanore 

(I) Training fishermen in 
management and m"lnte-
nance or (ftabin~ frnm) 
mechanised fi~hing bosts of 
medium sb~e. 

(2) Training Se<X)ni HflIlds for 
1arae vessels. · 

U) Bnliae Driwn for ltrIC 
vascls. . • 

. . 

IS • • 

3 • • 

3 • • 

25 60 

• • • • 

• • • • 

• • • • 
3d --- ------------------------

3.5. It has been stated that this capacity is beiDl fWly utilised. 
a.S. AaQd what are the criteria ofae1«tion of trainees and what 

fad11t1es. stipend. etc. are ii'S to them, it has been stated in & 
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written note submitted to the CQmmittee that the trainees at the 
centres at· Cannanore, Karwar and Mandapam are selectec.l by the 
concerned State Department of Fisheries according to the criteria 
followed by the State Governments. The trainees for fishing second 
hands and engine drivers are deputed by the Central Institute of 
Fisheries Operatives for practical training after their theoretical 
training in that Institute. The trainees for skippers are taken from 
persons who secure the certificate of Fishing Second Hands. Tllis 
is by open selection. 

The trainees for fishing from medium/small mechanised bants at 
Carinanore, Mandapam and Karwar are paid stipends bv the con-.. 
cerned States according to the pattern existing in those States. The 
Project has provided fully equipped training centres in these places 
and has placed the services of one Norwegian fishing expert and one 
Norwegian mechanic at each place for instruction. The other train .. 
ing courses are all practi&al training on buard the Project's larger 
fisbinll vessels. The Project pays 'each trainee a stipend of Rs. 100 
p.m. 

3.7 Asked to indicate the State-wise distribution of trainees during 
the last five years, it bas been stated in a written note submitted to 
the Committee that the trainees for undergoing training in fishing 
from small and medium mechanised boats are restlieted to the fisher-
men of the concerned States i.e. Kerala (Cannanore), Mysore (Kar-
war) and Madras (Mandapam). 

The other training programmes have been taken up only during 
the last 12 months. The St~wistt distribution of these trainees Is 
furnish~ below: 

Fishing Second Hands. 
Engine Drivers . • 

• 

• 

t , 

Kerala Mysore Mahara~htra 

. . I 

J . . 

3.8. Asked whether any liaison or coordination is being maintained 
by the Project with the Central Institute of Fisheri'es Operatives so 
far as training of fishery personnel is concerned, it has -been stated 
in a:written note submitted to the Committee that therefs close co-
ordil;l~tion maintained by the Project with the Central Instjtute of 
Fislleries Operatives in the training of ftshing personnel. Th:e trainees 
of the Central u.titute of Fisheries Operatives after tbe coDlpletfon 
of their courses in -.~ Central Institute of Ftsherles Operatl\res are 
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Bent to the Indo-Norwegian Project for their sea service 
training courses and workshop experience. The experts of the 
Indo-Norwegian Project also undertake instructional lectures to the 
trainees of the Central Institute of Fisheries Operatives. The As-
sistant Engineer (Electronics) of the Project has given a few lec-
tures on electronic eqUipment. The Norwegian Naval Architect is 
to give lectures to the Boat Building Designer's course trainees. The 
Project has now provided the services of an Electronic Instructor to 
undertake the course on Electronic Equipments. 

3.9. Asked whether the various courses now started by the Indo-
Norwegian Project could not be started earlier, the representative 
of the Project has stated during evidence that, "The training of fish .. 
ing second hands, el1gIne drivers and skippers could be undertaken 
only after WP got three big vessels in September, 1966, because this 
training has to be given to persons who can operate on these vessels. 
The training course for processing technicians and processing plant 
operators should have been started earlier, but by that time the new 
Agreement had to be signed and immediately after signing the new 
Agreement, we have taken up this kind of training." 

3.10. The Committee are glad to Dote that the training programme 
launched by the IDdo-Norwegiaa Project is being exeeuted in dose 
eollaboratioD with the Central Institute of Fisheries Operatives aDd 
the coneemed State Goveruments.. They suggest that the overall 
req~nts of the industry, various Research Institutes, etc. may 
be kept in view 80 that the fadlitdts available for training in the 
Project eould ~ suitably aatzmented. In this ~OIlDeetiOD, the Com-
mittee would like to draw the att_tiOll of the Govemment to the 
~mmeDd.tioD ~ODtained in para %.1.9 of their Forty-First Report 
on the Ministry of Food, Agrleulture, Community Development aDd 
Cooperation (Department of Agrleulture)-Central Institute of Fish-
erie. Operatives, Emakulam. 

3.11. The Com_ttee hope that the eontemplated courses of train-
1IlI for proe~lsiDI teehniciaDS, beeda, put mechanics, etc. wiD be 
started b~ tbe Preted as early as possible. 

B. Publicity 

3.12. It has been stated that except for a few articles on the Indo· 
Norwegian Project, brought out in some journals in India, no publi-
cations 1)11 the Project have 'been brought out by the Project in India 
on its working. It hR." been further stated that the work of the Pro-
jectis done mainly through pra~cal training and the question of 
publicising its activities has not been specifically considered. Arti-
des in Fisheries Joumala on the Project would, however, be in the 
gen~ interest and this matter will be reviewed. 



3.13. The Committee have been informed during evide11ce that the 
scientific "data of the Projeet are handled by the Central Marine Fish-
eries Research Institute, Mandapam Camp. Then publicity is done 
through annual reports. However, no special publicity is being 
given. It has been stated that!' "It is just a haphazard publicity ... " 

3.14. Asked whether any demonStrations have been arranged by 
the Project, the representative of the Project has stated during evi-
dence that, "We have !lot arranged any demonstrations but in cer-
tain specific cases, we took batches of fishennen and entrepreneurs 
on board the Project's vessels to show perch fishing and purse-sein-
ing operations." 

3.15. The Committee feel that adequate publicity and demoafiltra-
tions ean go a long way in bringing home in a visual fonn the results 
achieved by the Project to tbe users. They suggest that tIle feasibl-
nty of bringing OUr Bulletins, News letters, etc. and articles in vari-
GUS Fisheries Journals on the working of the Project may be consi-
dered. They also desire that demonstrations on improved methods 
.f eatching, processing, cleaning of the premises, etc. may be arrang-
. eel Ity the Proiect for the benefit of the fishermen and illdustry. 



CHAPl'. W 

MARKETING AND EXPORTS 

A. Marketiag 

4.1. It has been stated. that in order to pave way for better anti. 
I;tlore hygienic distribution and marketing of fresh fish, the Project. 
established a modem fish stall in the industrial township at Alwaye-
Equipped with a medium sized freeze and also storage room, this 
stall caters to the needs of fresh fish of the township to SO!1le extent. 
At Ernalrulam and Bangalore, the Project intends to start one fish 
stall at eQch place. Pending construction of the fish stall at Erna-
kulam, the Project has initiated direct retail sale of fresh and chilled~ 
flsh and is receiving large public attention. 

4.2. The sales of fish from the Alwaye ~ Project centres from 
1 .... 1981 to 30-9-1967 have been stated to be as follows:-
--------_.-_ ..... _-_ .. --_ .. _----------

Quantity \'alue --------_._._ ....... _----------------
Alwaye (:Cntn:.~ . 

Project Centre-

Rs. 
16872 

26019 

It has been stated during evidence that the economic aspects of" 
these two centres have not been worked out. These centres are only 
of model types 80 that they could set patterns for others. 

4.3. 'I1le Committee are .lad to Dote that modem distriJ.ution aad 
marketJ.., eent.r. for .. Ie of Ish have beea established by the Ind .. 
Norwtei_ Projed at Alwaye uad the Profect's plemises at CoehiD. 
Tbey .lso Dote that the Projeet lat.cI. to start saeh reJltres at Eraa-
kulam ael Banplore as welL fte eom ... ittee would liie the Pr0-
ject Authorities to draw up • plan for ..,11_" S1Ich ~Dtres at vad-
.... pIa~- iD • phased III...... TIle CaI,iDlitt_ would also sagest 
that the ·eeoaomia of neb eeabes IiNnId _ •• beI out so _ to ea-
8Gie that tit., do DOt bac:ar _,. I,.... It .auld he 1Iett. if these-
aataes ant raa oa ao-pn8t ... 1 ... le ••. 

34 



35 . . 
B. kpoJis 

4~4. It has been stated' that the Standing Committee at its 22ncl 
meeting recommended the utilisation of ice-cum-freezing plant set. 
up by the Project. It proposed to do processing of fish by the Pro-
ject with a view to prepare frozen marine products for export and 
also for preparation of chilled and frozen fish for internal marketing 
and preparation of "convenience foods" for internal marketing. 

4.5. Government of India considered the proposal of the Standing 
Committee in detail and decided that the plant may be operated 
directly by the Project as a training-eum-pilot plant for demonstra-
tion and training and to export prawns to U.S.A. and also to utilise 
the ice-cum-freezing plant to the maximum extent possi,ble. 

4.6. It has been stated that it is not the intention of the Govern-
ment to add one more freezing unit for the export of prawns and 
to compete with other firms engaged in similar exports. The inten-
tion is to demonstrate to the other exporters how prawn processing. 
can be achieved under the most hygienic conditions. 

4.7. Asked whether export of marine products is not outside the 
purview of the objectives of the Project', it has been stated in a 
)'IIitten note submitted to the Committee as under:-

"It is true that export trade is outside the purview of the" 
objectives of the Project. Training and demonstration 
forms one of the most important objectives of Indo-Nor-
we¢an Project. In order to achieve this objective the 
Standing Committee of the Project decided that the freez-
ing plant set up with the assistance of the Norwegian Gov-
ernment should be operated departmentally as a rtraining-
cum-demonstration plant. A processing line w~ accord-
ingly started. Then the question arose as to the best W8) 
of disposal of the resultant frozen prawns. Since export-
ing of these prawns will fetch considerable foreign ex-
change it has been decided to market the entire produce 
in the United States. A detailed scheme of production 
could not ,be drawn up so far pending nna1isation of the 
procedure of purchase at raw materials necessary for the' 
plant. However, productiOD. was ~rted in February, 
1967, on a small scale with flsh catches of the Project's 
vessels. When the plant operates at ita full capacity it is 
.~ted to prod~ about 700 tolw of b.-ozen praWJ16 
va.l·ued . at .a.bout Rs. 1 crore. ~ the eun:ent year the 
total.C!.~~ ~ ~ at ~ 31 laklw as against 
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anticipated receipt of about Rs. 40 lakhs. The earnings 
connected with the operation will be retained by the Gov-
ernment of India." 

4.8. Asked what repercussions this is going to have on the Indian 
Sea Food Industry, it has been stated that the operation of the freez-
ing plant and export of its produce will not adversely affect the 
India Sea Food Industry or the Fish Export Industry. On the con-
trary, it is expected that the Indo-Norwegian Project by its demon-

7stration and training will help the export industry by raising the 
quality of Indian shrimp exports and enabling our exports to com-
pete more effectively with those of other countries. Train.il)g of per-
sonnel in freezing techniques and giving demonstrations for benefit 
of private industry forms part of the programme. 

4.9. It has been further stated that there is an ever increasing 
demand for frozen prawns in U.SA. and as such direct export of 
prawns by Indo-Nowegian Project will not affect the priva'te export.-
ers. Moreover, Indo-Norwegian Project also depends for its raw 
materials on the prawn catches of its own vessels and this also will 
not have any adverse impact on the private industry. 

4.10. It has been stated in a Memorandum submitted by an Asso-
ciation to the Committee that .. "It is also understood that the Indo-
Norwegian Project has been authorised to enter the export fie1cL 
This is contrary to the objects of the Project. This Association has 
objected to the entry of the Indo-Norwegian Project into the export 
trade of India and we still maintain that the Indo-Norwegian Pr0-
ject should be considered as an organisation which will give advice, 
assi.stance and education leading towards the development of Indian 
fisheries. The authority given to the Indo-Norwegian Project to 
enter the export field should be revoked and they may be requested 
to contain their activities to developmental operations." 

4.11. Another Organisation, in its Memorandum submitted to the 
{Committee, has stated as follows:-

....... · the project which started to assist the ftshennen has 
now started direct commercial activities. There are a 
large number of firms engaged in the export of frozen 

$ 

shrimp in Kerala earning about Rs. 13- 5 crores worth of 
foreign exchange. The entrance of the Project in the field 
Is only adding one more element in th~ already competi-
tive field thus leading only to a further division of the 
raw material already avanable in the State." 
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4.12. Asked whether any representations have been received from 
the India Sea. Food Industry in this regard, the Ministry have stated 
in a written note that the Sea Food Canners and Freezers Associa-
tion of India submitted a representation on the 8th June, 1965. The 
following were the main objections raised by the Association:-

(i) If the Project effects purchase of prawns, lobsters and frog 
legs from the local market and distributes as an incentive, 
ice at very low rates to the catching and supplying agen-
cies, this will create unfair competition and injure the 
interests of other concerned who are now engaged in the 
freezing and export of prawns, lobsters and frog-legs. 

(ii) The freezing capacity of the various plan·ts in Cochin area 
is 3 to 4 times more than the actual production achieved 
by them. This is because of the scarcity of raw material 
and if a Government Organisation like the Indo-Norwegian 
Project also starts purchasing raw materials from the 
existing sources it will result in severe loss for the pri-
vate operators. 

(iii) If the Project desires to augment the foreign exchange 
earnings of India by increasing exports, the natural course 
should be for them to get their own raw material by fish-
ing and then processing it for export. Acquiring supplies 

• 
from the existing sources will not in any way add to the 
total quantum of Indian exports or foreign exchange earn-
ings by the country. 

(iv) The original objective of the Project was to utilise the 
Ernakulam plant for the freezing and internal marketing 
of fish catches. If the Project cannot employ additional 
fishing boats and enhance the catches of prawns, they 
should confine to their original plan of processing, pre-
serving and marketing locally of fish catches. 

4.!3. In view of the ojections raised by the Sea Food Canners 
and Freezers Association of India, it was initially decided that the 
processing and freezing should be confinned to the catches of the 
vessels of the Indo-Norwegian Project alone. But subsequently 
on the basis of the decision taken by the Standing Committee of 
the Indo-Norwegian Project and also in view of the suggestion 
made by the Ministry of Finance to the effect that the plant should 
be qti]jsed to its full capacity, it was decided that the Indo-Norwegian 
Project Plant may take over the catches of the vessels of other 
Government of India Institutes located in Cochin and also if 
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DeCeSaary purchase prawns from the local market. The plant has: 
started freezing operations from February, 1967. It basso far con-
fined itl operations only to the catches of the Indo-Norwegian Pr()-
ject vessels and has not entered the local market for purchase of 
prawns. 

4,14. The Committee have ,been infonned during evidence tha~~ 
"The position is that we have the freezing plant at Ernakulam in thE; 
Project. The plllnt is capable of freezing upto 700 tons of fish (i.e_ 
prawns) which we can export for a value of Rs. 1 crore. 13ut that 
has not been the main consideration in taking up for export, be-
cause the objectives of the Project are very specific. 
They do not include entering int'? the commercial field. We 
pondered over this point in the Standing Committee. We had doubts 
whether we should really enter into the export field. We knc,,"V there 
would be objections from tIle exporters in Kerala where pra\vr: ex-
port has already developed quite substmtiaUy ...... Our specifc ob-
ject has been to demonstrate better methods of processing. Now 
with the experitjse available in the :P~oject, what we felt vias that 
we should be able to de,'elop better processing techniques, '\J"e' 
should be able to do the various stages of processing in a bette! man-
ner and also probably get a higher return for this prawn when it is 
exported to the U.s.A. We cannot get a higher return immediately, 
because immediately what we.can get is the ruling price. If this 
prawn really proves to be better than what is normally exported 
from this region, then it would have a very good effect on oUr' ex-
ports in general. The other exporters will come to realise that a 
better quality prawn can actually get a better price." 

4.15. The COllllmittee have been further informed during evidence 
that, U •••••• it is better to be quite specific that this Project catches 
prawns. It is certainly in the interest of those involved in it to get 
the best value out of it. We have got a very good freezing plant, 
whic~ is not being worked to capacity. It is merely training and 80 
on. Utilisation of the capacity is also desirable. The Standigg Com-
mittee has taken the decision and the Ministry of Finance have also 
emphasised this, that the catch of the Project's vessels and the 
catch of the veuels of other Government of India institutions ill the 
area should go through this freezing plant and we shQuld utilise ,the 
exportable capacity." 

.• 
4:16. In reply to a question, th~ repre$entative of the Ministry 

has stated during evidence that, "We are helping the seafOfJd indus-
try to" hape more boats fLnd moreca~es. There ~{l ~porary J~QJ' .. 
tage of fish, because the demand has certainly Spurred and ·th~ 
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~atch has not increased so much. Probably it will balance iLs~lf with 
np.w boats and new fishing enterprises." 

4.17. In reply to a question, the representative of the Ministry 
has stated that, "When a stage comes of better catches and facilities, 
may be we will have to put this under a commercial organisation or 

.-something like that may have to be done. We cannot say anything 
definite today." 

4.18. The Committee DOte that the Indo-Norwegian Project has 
been authorised to enter the export field in order to utilise fully 
the capacity of the ice-eum-freezmg plan.t set up by them at Cochine 
ftey also note that initially it was decided that the processing aDd 
freeziBg should be confined to the catehes of the vessels of the 
Indo-Norwegian Project alone but subsequently they ha\'e been 
authorised to utilise the catches of the vessels of other Centr.ll Gov-
~rnment institutes located at Cochin and also to purchase fish from 
local market. The Committee feel that while it is desirab'~ ~llat the 
capacity of the ice-com-freezing plant should be fuDy utiJisecl, entry 
into the export market by Indo-Norwegian Project, which is' devot-
ed mainly to research and training, is outside its objectives. If, how-
ever, Govemment considers it necessary to export .the frozen pro-
,ducts processed by the Indo-Norwegian Project on a long-term basis 
the Committee suggest that the desirability of putting sueh opera-
tions under a commeftial organisation may be considered. 

c. Ice-cum- freezing Plant 

4.19. It has been stated that the Ice-cum-freezing Plant of the 
Indo-Norwegian Project was established at Ernakulam in Novem-
ber, 1965. The total cost of the plant is Rs. 12,98,200. Norwegian as-
sistance in this is Ra. 8,04,300. 

4.20. The production capacity of the ice plant is 25 tonnes of ice 
per-day. The ice produced is intended both for departmental con-
sumption (i.e. used for preserving catches on ·board the vessels and 
for prawn processing) and also for selling to the prawn exporters in 
the private sector, whenever there is a surplus over departmental 
requirements. Initially the sales will exceed departmental consump-
tion, but as the prawn processing unit gains tempo~ the departmental 
consumption will pick up. 

4.21. It has further been stated that the freezing unit is operated 
in a most hygienic condition and unlike other firms pee~ing is done 
in a processing baJI within the campus itself under a By-proof eom-



40 

partment with glazed tile flooring and walls. Most upto date· import-
ed machinery has been installed. The other fishing industry can 
also intrcxluce similar peeling sheds, etc. to have more hygienic con-
ditions. 

4.22. The intention of setting up this freezing plant is to demons-· 
trate to the other exporters how prawn processing shoulrl be done. 

4.23. The Committee are glad to note that the Indo-Norwegian 
Project has set up a modem iee-eum-freezing plant at Cochin. They 
hope that the plant will serve as a model plant and it will be fully 
utilised for training-cwa-demonstratioD purposes. For this purpose, 
representati\"es from tbe industry should be invited regularly to see 
the wOl'kir(~ of the plant so that similar ,,,orking methocts couJ.d be-
adopted by 'll~m. 

Nzw Dam; 
April 4, 1968 
-C'haitra 15, 1890(Sakal'. 

P. VENKATASUBHAIAH, 
Chairman, 

Estimates Committee .. 



APPENDIX I 

(Vide para I· 26 of the Report) 

Details;:of tenures of appointment of NOf'fDegian personnel, etc., 

(a) DIRECTORS 

I. Diedrich H. Lund • • Oct. 1952 Sept. 57 
2. Gerhard M. Gerhardsen · Sept. 1957 April, 5& 

3· Trygve Aas (Acting) • • April 1958 Feb. 59 
4· Ernest Krogh-Hansen • • Feb. 1959 Jan. 61 

S· Lars Onsager • · April 1961 Dec. 61 
6. Per Sandven (acting) • · Jan. 1962 Feb. 62 
7· John E. Hareide • • • Feb. 1962 Nov. 63 
8. E. D. Volkmar • • • Nov. 1963 Sept. 64 
9· Per Sandven • • Oct. 1964 Feb.6s 

10. Martin Tveit • • • March 1965 March 66 
I I. E. FjeI Dleros • • · Feb. 1966 Continu inJ 

(b) FISHERIES LEADERS 

I. Magnar O. Kristensm • Aug. 1953 Oct. 53 
2. Anders L. Giske . • • Dec. 1954 Aug. 55 
3· Thoralf M. Nilsen • • Sept. 1955 Dec. ~6 -
4· G. M. Gerhardsen • • March 1957 Sept. 57 
5· Trygve Aas • • April 1958 Sept. 59 
6. Kluas Sunnani • • • Aug. 1959 Sept. 60 
7· Johan E. Haredide • • Aug. 1960 Nov. 63 
8. Siven Rundhaug . • • Oct. 1964 March 67 
9· Th. Onarheim • • May 1967 -• 

CIVIL ENGINEERS 

I. Allen Jebsen • • · Feb. 1953 Feb. 56 
2. G. Jyssum • • · Jan. 1955 April 58 
3· Paul Oldstad • • • May 1958 July S8 
4· A. Hjelm Hansen • • Jan. 1958 Dec. 59 
s· G. Jyssum • · Nov. 1959 July 62 
6. P. Norheim • • • Dec. 1962 Nov.6S 
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7· Arne Dlhl , · April 196(;' Feb. 67" 
8. A. llotlerud • Oct. 1965 Continuing 
9· Sven Svendsen (Harbour expert) Aug. 1957 Sept. 57' 

10. Mmge Bortne • Oct. 1960 M'iY 63 · 
I I. T. H. Breiby • April 1962' July 641 
12. Ove Eide • Nov. 1962 Dec. 62 
13· A. Hollerud • Oct. 1953 Nov. 64 
14· R<Yild Svee' . • Oct. 1964 Sept.65· 
IS· K. Rogne . · Jan, 1957' C"JntinwnfY 

~ 

ASSISTANT FISFlFJRIBS L"B:fDBRS AND PL1JBT MAN AGBRS 

I. Sv:rr~ V.lZg!n • Mlrch 19S3 
2. A. Sz.}lbakk • • • Aug. 19S5 . 

3· A. Nordset , • • • April 1957 
4· B. Lansen . • • M'iY I9S7 . 
S· K. Pettersen • • M1Y 1958 
6. K. Alfsvag . • Aug. 59 ,. I. Letnes • • Sept. 60 
8. O. W. Haaland • • March 60 
9· R.lrmvaen • · Sept. 61 

10. B. Andersskog · April 62' 
I I. O. Chri. Jenssen • · Nov.6S 
12. K. Larsen • • • • Aug. 64 
13· Binar Boe • • • Sept. 64' 
14· T. Klovning • • Aug. 65" 
IS· Jacob H1Ug • • • Aug. 65 
16. I. Molnes • • • Aug.6S 
17· s. Sactre • • • July 66 
18. R. Erstad • • • • April 56 
J9· A. MolJskred • • • June 62 
20. P.K.Eilefsen • • • July 67 
21. Lars Fje11 • • March 57 
22. K. Pattersen • • • May S8 
23· K. Alf~vag • • Aug. S9 

24· I. Lemcs • • • • Sept. 60 

BOAT BUILDBRS AND NAJ"AL ARCHITBCTS 

I. O. Bratholman • · Ncw .. 53 
2. B. Steno~ . .. .. March 60 
3. J. Matre · • . Feb.63 

Jttly 5S i 
June 56 
Dec. S8 
July 61 
M!y 59' 
Aug. 60 
Aug. 61 
June 62 
July 64"~ 
Feb.6s· 
June 66 
Sept.6S'J 
July 6S) 
June 67 
Continuing 
lune 67 
July 67~ 
Oct.s' 
May 63 · 
Continuina 
Feb. S8 · 

May'9 · .. ~ 

Aug. 60 
AUI- 61 

Jaa.60 
Aua·62 
Jan. 6s 



ta· 
'" June 65 Dec. 65 4· P. Zlener 

March 66 Jan. 67 
June 67 Continuing 

MANAGBR 

I . P.Bog · March S3 April 55 
2. P. Sandven May 5S Aug. 55 . 
3· J. B. Vennerd · Nov. 55 July 57 
4· G. Steinshamn March S7 June 58 
- J. B. Fossbakk June S8 Aug. 61 "'\. -
6. J. Meisfjord. - Oct. 61 Aug. 64 
7· L. F. Onarheim · July 64 July 65 
8. S. Kir · June 6S June 66 
9· O. H. Holthe June 66 May 67 

10. B. Aabakken May 67 Continuing 

MBCHANICAL ENGINBBR 

1 . J. M. Claesonn Nov. 53 Aug. 55 
2. I. M. Johansen · .~ug. SS Nov. 58 
3· l\. Andersen · Oct. 58 JWlC S9 

Sept. 60 Aug. 63 
4- O. Halvorsen • March 64 Continuin~ 

SKI·PPHRSi MASTER FISHERMEN 

1 . ;\. Abrahamsen Nov. 53 July ~9 . 
2. K. Otterlie Nov. 53 June S4 
3· T. Torbergsen Jan. 55 Au~. SS 
4· A. Hallen Jan. 55 Aug. 55 
5· N. Rossevold Jan. 5S Aug. SS 
6. E. Hatlen Jan. 55 Aug. 55 ,. H. Harvik Jan. 5S Aug. 5S 
8. Jan. 55 Aug. 55' 
9· Jan. 5S Aug. 55 

10. Jan. 55 Aug. S5 
1 I . Jan. S5 Aug. 55 
12. Jan. 55 A~Ug. 5S 
13- K. Saether Jan. 55 Aug·5S 
14· H. Saevik Jan. 55 Aug. 55 
IS· R. Myklebust Jan. SS Sept. S9 
16. H. Otterlie Jan. 55 Sept. S7 
17· R.Dymes Aug. S~ July S9 
J8. s. Soren~en Sept. S5 Dec. S5 



19. G. Log . . 

20. Abraham AbrahMl8Sen 
2 I . J. G;ertsen 
22. T.,O. Uaegen 
23. Kjell S. Long 

24- H. H~nsen 
2S. B.,It1n~en 

26. G. Ol~en 
27. T. #~sgcim;L~en 
28. A. Christensen 
29. K. K!lrlsen 
30 . J. Syvensen 
31. H. Vollesfjord 
32. L'\t"!\ Vidirg 
33. B. S~tnd 
34, J. \vikr~ 
3 S . I. Peders~n 
36. S. Lofnes 
37. B. Storke~"n 

3B. P. Strm 
39. E. Vea 
40. K.1Unar~en 

41 - T. Jacobsen 
42. S. Sund 
43. S. Klevstnd 
44. Jt;lre Lvs~n 
45. S_ Aadrea~~~n 
46, J. Arataen 
47- H. Olsen 
48. P. Storker.;cn 
49. K.K. Golten 
So. V .. f\ndrea~'en 
~ I. S.M~ Sftc1ff' • 
52. H. Ved 
S3." D. Kristt"ff~~~ 
S4. I. Dale 
S5· B.H9Jl 
:'i~' O.!-\arri k 

Sept. S5 
Jan. 59 
Sept. S5 
Sept. S5 
Sept. 5S 
Sept. 55 
Dec. S9 
~pt. SS 
Aug. 56 
Ju~ 56 
July 56 
/\ug. 56 
Oct. S6 
Oct. S6 
Oct. 56 
Mardt"·;·s.'f ."' .. 
March 57 
March 57 
Oct. 57 
Sept. 58 
May S9 
JulyM . ~ -

May 59 
MayS9 
Sept·S9 
Oct. 60 
Aug. 60 
4~61 

Nov. 61 
Oct. 61 
Apri162 
j\pril62 
Aug. 62 
Aug. 62 
Min' 6~ oil· ..... _. 

lulY 6, . . -
Nf"v.62 
Nov. 6~ 
Oct. 64 
Oct. 64 
.:\u~. 64 

:Oct. "S8 
Mar.fil 
June 58 
July. 57 " .. , 
July S6 
Feb. 56 

·Feb.61 
. Sept. 57 

JUDe fii - . 

June 57 
Sept. 57 
Aug. 57 
,,\ug. 57 
May 60 
May 59 
"DtwJ~ 51 r 

April 58 
Apr!lS8 
March S8 
Sept. S9 
May 62 
Cnnt1nuing 

}\prlI61 
July 61 
Mav 6~ . -
Ntnt.61 
May 62 
May 62 
Sept.6~ 

MWf'6~ .- .. 
July 62 
Oct. 63 
Au,. 64 
M.ay 66 
April 66 
Julv 6'" . " , 

. Oct. 64 
M.arch'6S 
]Y\8,- 66 . 
Atardl 67 

l 

June frt 



57· P. Fjeldstad 
SS. I. Fjeldstad 
59· p~. BliJdfsen 
60. S. EileitSen 
61. J. 'PrYen 
62. .1. Haga 
63· H. Kristensen 
64· K.lI. Bakke . 
65· ~t.-Remv 

.. r;TBNOGRAPHBR 

I. I· J Berg~ 
2 . I. Steinassen 
3. H. Berge 
4. B. Y. Back 

~. " . 45 
. 

~A\ug. ~S 

Jan. 66 
Sept. 66 
Sept. 66 
Sept. 66 
Sept. 85' 
S~t. 66 
July 67 
Oct. 67 

Oct. S6 
May 57 
April S8 
May 59 
May 64 

5. E. Stmtsheim April 62 
6. T. Blikbellt Aug. 66 

,WAR/NE ENGINEERS FOR FISHING VESSELS 
. 

I . John Haaland March 57 
2. Bernhard Behme Oct. 60 
3· HaDlltuft-Hammer Nov.6J 
4· Tormod Olsen Nov. 6J 
5· Nils Saetre Nov. 6.2 
6. OlavBoge Nov. 64 
..,. H. Henriksen July ~., I • 

R. K. "rorg~ Sept. 66 
9· J. Wang Sept.6f; 

10. B.Klovning Sept. 66 
SBCRBTARIES 

I. R. Nomme May 6S 
2. O.J. Lvhaug April 62 
3· L. K\'etlild May 67 
4· H .. W. NlJ~en April S5 
s· l\. Moldsdkred l\pri1 58 
6. T .H. Horsten IApriJ S8 
7· H. Bide March 60 
8. O.Berget Jan. 64 
9· L. Thorstensen Aug. 6s 

10. O. Steine June 66 

, July" 'dd I.. ' 

Nov. 67 
"Jtl1y 67 
Sept. 67 
' doddnuiftg 
Jaty-67 
Q1atfauill«· ' 
Continuing 
Continulrtg 

April 57 
March S~ 
May S9 

, -'AIXiIl1I: -:, 
Aug.d6 
Aug. 64 
Dec. 67 

Aug. 60 
Oct. 67 
Marth 62 
Oct. 62 

- . 
May 64 
A1Ig. 65 

Dec "1' .. 
Continuing 
~ntring 

Condeuia8 

March 67 
' JUbe 6$ 
Continuing 
Match S8 
Oct. 61 
March 60 
April 63 
June 65 
June 66 
COdtinUing 



.,' -
MARINBIOLOGIST OR OCBONOORAPHBR 

I. ·P. Myrlcd · • • • March 57 
• Nov. 6J 

~- O. J. OIjvedt · • • Oct. sa 
3- J.> H. LaM-Job •• e • Aug. 66 

RBPRIOBRATION BNGINBBRS 

I. Inpr Iredribcn . JUDe 56 
2. J. H. Foss Jan. 65 
3· A. Buaa Hansen July 66 
4· H.Obrestad July 66 
5· K: Simonsan Sept. 66 
6. O. Verland Oct. 67 

GBAR BXPBRT 

1 • Rasmus Mruissen Feb. S8 
2. H. Moog Dec. S9 

3· B. Pedenen .,Oct.65 

DRBDGING TBCHNICI AN CRANB OPERATOR 

t . AI! Johnasen .1 uJy 63 ., -N. Unnquist · Feb. 66 _. 
. 

BLBCTRONIC BXPBRT 

April ,s 
May 63 
May 59 
Contin11ing 

Nov. 51 
May 66 
Continuin~ 
Sept. 67 
Cont;nuin~ 

July S8 
Aug. 62 
Contin.uj~ 

Nov. 65 
Continuing 

I . ~ror Tu\" Jan. S8 May S9 

INSTRUCTOR ON BUCHUNDlNG 

.. \\ay S8 ~\'lay ~9 

BXPBltT TO .-JSSIST THB MANNING OF C.l. P. O. 

1 • Tambs Lyche 

MBCHANICS 
J • T. S. Soteland 
2. O. Hansen 
,. A. Pedersen -
4. L. Andersen 

EPPICIBNCY EXPBRTS 
1. A. Faengsrud 

2. J. W. ROJeberJ 

1-11-6~ -
Oct. 66 
Nov. 66 
Oct. 66 

March ~7 
Marcb 5" 

.-\pri162 

Nov. 66 
C'Aotinui ng 
Continuing 
Contjnujn~ 

No,". 57 
Nov. S7 
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DIYBRS 

I . Gundersen . · July.67 Continuing ., Gjeruldsen . · July 67 Continuing _. 
3· Lseth . July 67 Continuing 
4· Lunden July 67 Continuing 

DOCTORS 

I . H. Lid Sept. S3 ~ March 55 
., -. C. Schreiner Feb. 55 Sept. 56 
3· S. Sandmo\\' · Aug. S6 Aug. 57 
4· l~. Barstad · July 57 June S8 

S· T. SkiUestad · June 58 July 8 
6. O. Sverre . . Jan. 59 Jan. 60 
7· J . Sole-m · Jan. 60 Nov. 60 
8. K. Nybo Oct. 60 No,". 61 
9. H. H. Tjn · June 62 . April 63 

10. R. Begbom . Apri163 
I I . E. J. BorIc Jan. 63 -

NURSES 

] . A. BaaS:D · Sept. 53 March 55 
2. K. Falck April S5 June 57 

Jan. 59 Oct. 60 
March 63 

3· G. Saetre · Jan. 57 June S8 

4· D. Bone - Dec. 61 

5 . . I. Littlekalsy ]an.62 Apri163 
6. Miss K. L. Aloe Apri163 -

BACTBRIOLOGIST 

I. H. Chr. Ness · Feb. 61 March 62 
2. I. Dalseth . Oct. 62 -

LABORATORY TBCHNICIAN 

I . E. Sverdrup Feb. 61 Apri16t 
~ R. MOIc;jn Aug. 61 Oct. 62 .... 
3· Mrs. H. K. Dal".eth Oct. 62 
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SrunmtUy 0/ th4 Recommendat;ons/Conclusions contained inlhe Report 
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s. Reterence to 
No. Para No. of 

thc.Kcpon 

. 
Summary of Rea>1'111JleDdatiool/ (;onclUMAI 

-_._----- _ .. - "-'--- -- ., ... ---- ... - .. --
(1) (2) 

1. 1.11 

2. 1.12 

3. 

4. 1.14 

C 3) • 
_.- ..... .- .. -.--'.~,,-----.-~.--.. -'.,-' .. ~ -. -... -- -... , ........................ __ .. 

The Committee note the objectives laid down in the 
varioul J\lreements signed by the Ullitecl Nations, 
Ooverameat·of India and Government of Norway for 
the developaent of India's fisheries. 

1be Committee appreciate the pioneering work aDd 
clona made· by the Indo-Norwegian Project in India 
by prOYidiDa material, equipment and expert know-
ledge for intensive development of fisberies,.facilitict 
for training and expetimental and exploratory fishing 
etc. 1110 . Committee agree that the. JIlOIt important 
acbioYelDCllt of the Project is tbe catalytic elect it has 
bad oathe ,development of the marine fisheries aloua 
the Soutb-Wcst coast of India. 

Since two of the objectives of the Project wore (i) 
an improvement in the health aDd saDi~ cond.itions 
of the fishermen and (ii) in general. a bigher standard 
of livin& for the community in the project area, the 
Committee consider, it would haYe .beeo clof.irabitt"l'0 
set apart specific sums for improvement of housing 
conditions. driDking water, education, transport, etc. of 
the fishet mat of the area so as to beiDg about an im-
provement in their social ." oeoo~ c:oadiUoa. 

The Committee suggest that a detailed study 
may be undertaken by the Ministry with a view to see 
to what ~t the objectives IJi4 down in various 
Ap'eements have been achieved and the impact of the 
working of the Indo-Norwegiao Project on the dew>-
Iopmeu.t of India's fisheries . 

. ,_._.~ _ .. -... ,'_~~ -,r_' _. ______ • ~ .. _. __ --------,--- --_. 
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--------------------------------------------------.--.. 
(1) (2) (3) 

--------------------- -------------
s. 1.29 

6. 1.30 

7. 1.31 

8. 1.39 

9. 1.40 

-
The Committee note the .~ganisationa1 set-up of 

the Indo-Norwegian Projec~ They further note that 
- - . '... 

during· the last 15 years of the life of the Project, there 
have been as many as 11 .Directors froDl'·the Norwe~, 
paD side and that tbere"bave~en frequent changes in 
other Nonyegian technical ~J'sonnel. The Commit-
tee need hardly point. out. that .frequent changes in the 
technical personnel, and especially of the Director, 
have a deleteriGUSelkct on the smooth aDd efficient 
bactioDilig of· an . .institution .. - -The. Committee trust 
that .lIiIabIemealUres· wm be ··taken to remedy the 
situation. 

The Committee fw1her fed., that there is need for 
the NolWegian Director and the Indian Director to 
work in close cooperation so as to ensure smooth 
administration of the Proj~t.. Close liaison and c0-

ordination between tJte C~e and the concerned 
States.bas also to be .~n~ .for the purpose. 

The Committee ~Iaesttbat the Indian technical. 
pcnonnel Should be proarcssively associated with their 
Norwegian counterparts so as .~ enable them to take 
over the admjD~tion _and .. operation of the Project 
after the termination Qf the PJesent arrangements. 

The Committee do not feel convinced by.the reasons, 
advanced by the Government f~r the heavy shortfalls 
in the expenditure i.ncWTed by the Indo-Norwegian 
Project in 1964-65 aDd 19~~.66. They would stress 
that the programmesd the PrQject, for which budget 
provisions ,have been made, sl)ould be executed with a 
sense of urgency, unless there -.re circumstances which 
are beyond the control of the Project Authorities. 

The Committee note that about a third of the 
expeJldJture from Norwegian &;(Je ruts been incurred 
on the salaries and allowances of the Norwegians since 
tbeinception of the Indo-NOrWegian Project. In the 
opinion of the Committee, more expenditure sbould 
bate been incurred on items suc.b as, craft and gear. 

------------------------



(1) (2) 

10. 1.43 

11. 2.7 

12. 2.8 

13. 2.22 
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(3) 

equipment and other machinery and other development 
IChemcs. The Committee suggest that necessary cor-
rective steps may be taken in this behalf. 

The Committee feel that there is a need for a 
replar evaluation of the work of the Indo-Norwegian 
Project to ensure that the results are commensurate 
with the expenditure involved. 

The Committee DOte some of the research activities 
uDdertaken by the Jndo-Norwegian Project. They 
would Itreu the desirability of fostering close liaison 
aDd coordination between the Project, Central Marine 
Fiaberiea Research Institute and Deep Sea Fishing 
OrpaiutioD as well as other Central and StateRe-
IOUch Institutes to avoid any inadvertent duplication 
and overlapping. The Committee would also stress 
tbat the Project should strive to establish close Jinks 
with the fishery industry so that the industry could 
exploit tho resuJts achieved by the: Project. 

The Committee hope that -pursc-seining' survey of 
tho tuna fishery w.ill be undertaken at the earliest 
poeliblo opportunity so that India could also exploit 
tbia important species of fish which is now being ex-
ploited by Japauand USSR in the Indian Ocean. 

The Committee Dote the present position of the 
veaela rocoivcd 10 far by the lDdo-NorwCJian Project 
UQdcr various Aareements.. They are, !lowevel', un-
happy to observe tbat performance of some of these 
Wlllel, has DOt beta very satisfactory and the r'Pin 
COlli OIl them have been quite heavy. In the opinion 
of the Committee, it should have beea possible for the 
Government to make some sort of arrangemeat with 
the Norweaian authorities to check up the suitability 
or otherwise of these vessels in the Indian climatic COD-
ditioaa. This would have resulted in the saviDa of three 
woaclea vessels which had to be decommissioned as 
IODIl .. they armed here owiDa to dry rot. In the 
opkticm of the Commi~f w~ impor'tiDg equipmeDt 

- -----------------------------
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(1) (2) (3) 
------------------ .. -------.--.~. 

14. 2.23 

15. 2.31 

for fisheries development, better knowledge of local 
c1jmatic and other conditions of the Indian authorities 
should be utilised to avoid such cases. 

The Committee are unhappy to note that some of 
the . Project's vessels have not been adequately and 
properly manned, with the result that the fishing opera-
tions have been adversely affected. The Committee 
would stress the need for accelerating the training pro-
grammes in the Indo-Norwegian Project as well as in 
the Central Institute of Fisheries Operatives so that 
there may not be any dearth of certified bosuns for the 
Project's fishing vessels. The Committee, however, 
note with satisfaction that it is proposed to improve 
the mannjng and operation of the Project's vessels and 
to commercialise the operation of the vessels by giving 
proper incentives to the crew. The Committee also 
stress the desirability of keeping the repairs costs to 
the barest minimum. They also hope that shortcom-
inp noted in the performance of these vessels will be 
removed as early as possible. So far as the pay-scales 
and incentives to the floating staff is concerned, the 
CommitteQ would like to draw the attention of the 
Government to the recomnlendation contained in para 
3.7 of their Fortieth Report on the Ministry of Food, 
Agriculture, Community Development and Coopera-
tion (Department of AgricultureHi) Deep Sea Fish-
iDa Organisation, Bombay; and (ii) Landing and Berth-
iDa Facilities. 

The Committee commend the efforts made by the 
Indo-Norwegian Project ia introdUCing the mechanised 
filbma boats. The Committee have already stressed 
tbe necessity of reducing the cost of the mechanised 
fiabing boats, so that the poor fishermen could afford 
to purcbue them aDd take advantage therefrom, in 
para 2.23 of their Thirty-Eigbth Report on the Mini-
stry of Food, Agriculture, Community Development 
and Cooperation (Department of Agriculture )---Cent-
ral Institute of Fisheria Tedulology, Emakulam. They 



-------_._-----------_._, ..... --
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16. 2.32 

t 7. 2.33 

18. 

19. 

(3) 

expect that the IDdo-:Norwegian Project would also 
tate concerted steps in this direction. 

The Committee would stress the imperative 
oecd .. far close liailOll and coordination between the 
lade-Norwegian Project and A tile Central Institute of 
Fisberiel TechntWJty 10 far·· as tile design of the fishing 
boats to be·_ ,by-the Project authorities is 
CC8CC1Ded. They would like the Project authorities to 
examine the feaaibility of· using the design of the 
mechaDised fishiagboats ;evolve4 by the Central insti-
tute of PiaJaeries Teclmology ,which is liked by the 
ft'_m~ for COI1l1ructiollof mechanised fishing boat!' 
ia futme. 

The Committee desire that the feasibility of 
uodcrtakiDs DlUlufactw:e of marine diesel engines in 
ia ladiaOll the .basis of Ute desi!D of the engines which 
arc DOW beiDa imported .from Norway, may be consi-
dered in case such eagiae& have proved better than 
the iDdipously manufactured ones. 

'!be Committee are glad to Dote the development 
activities undertaken by the Indo-NorwegiaD Project at 
CocbtnfBrnakulam. 'Maodapam, Cann8DOrC and Kar-
war. ney hope diat the construction of the slipway 
at Cochln and Jetty at Mandapam will be completed 
as early as po~~ible. They also hope that other items 
of work canied over from the Third Supplementary 
Agreement to tbe Fourth Supplementary ~greemeut 
wm be completed w.ithout further delay. 

The Committee are glad to DOte tbat the trainiDs 
paogruame InDCbedby the IDdo-Norwegian Project 
iI .,.., eXtlCMted iD dose ·coBaboration with the Cal-
tral IDs1iI8te 01 Fisheries Opelatives and the coocem-
eel Stale Ckwanments.1bey suggest that the overall re-
q IRe .... :of the industry. various Research IDStitutes, 
eIC. •• ,.-. ... bpt ill ... so tlmt tbe facilities available 
for tnln' I'. dJe···PIoject could'~ suitably augmented. 
Ia ddI···celaection, the Committt:e would like to draw 
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20~ 3.11 

21. 3.15 

22. 4.3 

23. 4.1P 

53. 

(3) 
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_ •• mOOn of the GovOfnlllCDt to the recommenda-
tOt GlIltaiDedin para 2.19 of their Forty-First Report 
em tile .MiDistry of Food, Acriculture, Community 
DneIopmeIltand Cooperation (Department of Agricul-
taro) $ Central Institute otf-Jsheries Operatives, 
St •• atlam. 

The Committee bupe Ulat the contemplated courses 
of traiDiDg for processing t.ecbnicians, freezing plant 
mecbapicst' etc. will be started by the Project as early 
u poIliblc. 

The Committee feel that adequate publicity and 
demonstrations can go a long way in bringing home 
in a visual for,m the results achieved by the Project to 
the usen. They suggest that the feasibility of bring-
ing out Bulletins. News letters. etc. aad articles in 
various Fisberies Journals on the working of the Pro-
ject may be CODsidered. They also desire that demoD-
strations on improved methods of catching, processing, 
cleaniDa of the premises, etc. may be arranged by the 
Project 1Dr the benefit of the fisherDlen and industry. 

The Committee are glad to Dote tha,t modem distri .. 
bution and marketing C8Dtres for sale of fish have been 
established by the Indo-Norwegian Project at Alwaye 
..ad the Project's premises at Cochin. They also note 
tbat the Project intends to start such centres at Emaku-
lam aDd Bangalore as well. The Committee would 
lite the Project Authorities to draw up a plan tor 
opening such centres at various places in a phased 
manner. The Committee would also suggest that the 
economics of such centres should be \vorked out 10 as 
to ensure that they do not incur any losses. It would 
be better if these centres are run OD. no-profit no-joss 
balil. 

The Committee note that the Jndo-Norwegiaa 
Project bas been authorised to enter the export field 
in order to utilise fuUy the capacity of the ice-cum-
frec;zing pJant set up by them at. Cochin. They al50 
DOte that initially it was decided that the procening 

--------------------------_._-
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and freezing should be confined to the catches of the 
vessels of the Indo-Norwegian Project alone but subse-
quently they have been authorised to utilise the catches 
of the vessels of other Central Government institutes 
located at Cochin and also to purcbase fisb from local 
mlrket. The Conunittee feel that while it is desirable 
that the capacity of the ice-cum-freezing plant should 
be fully utilised, entry into the export market by Indo-
Norwegian Project, which is devoted mainly to re-
search and training, is outside its objectives. If, 
bowevcr, Government considers it necessary to export 
the frozen products processed by the Indo-NorwegiaD 
Project on a long-term basis, the Conimittee suggest 
that the demability of putting such operations under 
a oommerciaJ organisation may be considered. 

The Committee are glad to note that the Indo-
Norwegian Project has set up a modem ice-cum-freez-
iDa plant at Cocbin. They hope that the plant will 
serve as a model plant and it will be fuUy utilised for 
training-cum-demonstration purposes. For this pur-
pose, representatlives from the industry should be 
invited regularly to see the working of the plant so 
that similar working. nlcthods could be adopted by 
tbem. 
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4. 14 

22 

coadition. This would have resulted in the saving of 
three wooden vessels which had to be decommissioned 
as soon as they arrived in India owing to dry rot. 

The repajrs costs beiDg incuned on the vessels of 
the Indo-Norwegian Project should be kept to the 
barest miDtmum. 

The ecoaomies, of the marketing ~CI8u."~eltablished 
by the Indo-Nm"n Project at Alwaye and Pr0-
ject.. premises should be worked out so as to ensure 
that they do not incur any losses. 
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